5 o'clock. | will read out the time available to different parties. The Congress Party has one hour and
fifty-seven minutes and 13 speakers. ...(Inerruptions)... There shall be no grace period. The BJP
has 11 minutes and two speakers. The CPI (M) has no time left. The AIADMK has six minutes and
one speaker. The JDU has four minutes and two speakers. The CPI has no time left and has one
speaker. Nominated Members have 14 minutes and four speakers. Others have one hour and forty
minutes and 14 speakers. ...(Interruptions)... # qarar ‘§", A9 agﬁm The Samajwadi Party has six
minutes and three speakers. So, the parties that have been given more time have four hours and
twelve minutes. ... (Interruptions)... A3 BT THA AT &, H IAD! FBHIHR & 91l 8T 1 TAN U™
BSP Eb"fzbﬁ’s; AT €1 81 Name cannot be given just at any time. Now, | would request hon. Members
to kindly not exceed the time allotted to them because they would be taking up others' time. | would
request parties that have been given more time to accommodate those who have not been given
much time. But there, only one speaker would be allowed. If they have no time left, the only grace
allowed would be that one person would be allowed to speak. ...(Interruptions)... The reply is at 5'o
clock. ST JHTa 3|

31, (Ml <o U RO (TSR S AN §1d T8l U 8, ...(FaE)... S Al /9T |
BIT & 5 I 319 W 1 ... (hqeme). .

ot STaUTAY: I8 B T T SR, SAfT 89 W Bl Tl dR

THE BUDGET (GENERAL), 2009-10

i} IToTE YF (FERTR): STFATINRT FRIe, H IMIDT AR I 37 gole IR 39 fTaR 3@+ &
for reT gam g1 & ey ugel Al =T w301 Sff @1 qeTs <71 <1e & b S8l 89R AT Teb VT ol
IR 5 &, R 89 71 Fad 9T &1 IR e &, dfews fausia aRfRRfrl &, a9 & &%
T DI $B 7 HB < DI BIRT B 21 3771 faea & e Ry Hft 2, QR frea 4 fepat anfdres #)
T R8I 2, 3D IR H T S &1 U BT § R Pl T9IHR I AT $HD d1ao(e A AT H!
% forg, TEl & AU iR G911 b B) 97 & U B F $© <1, AR WA A YAl YU a1g S
I St B B FhaT 2AT1 ATST W 34 ATl U5l W1 4 39 <91 & <1 30 911 319 34 A1l F 916 S
9 : fort 020 a1 1 et et 81 39 SR ST ST o1 o1, 98 39 R JoTC ¥ efRerd 8l 8
F 3o foY STH! 9g-9gd YU <1 §1 1R TS 7 Sl SRURT Tcs I &, S8 UH &
HET & 39 goic § RURT Ios &I PO 6] e, 89§ 781 {31 7 Fa1 fF finge IFfe T
BT BRIST AT e T? SS9 ®el & a8 df ferm #9 w81 {6 S 9=as s96H <o 9 8S/T 8,
IqD] BRIET 54 el ? eI+ Hel & a8 1 g3 fierm| I8 a1 3% € 6 $o a1 frar, dfed g
STeT Tl e oo 1 e, 9ga SaTeT T8 e, S9T o) ! Wig-WY goic b IR Bl
<@ W e ST 98 <Ry 6 Jrg 919 $ geie BT & BIdd (6 R &, 76 goic 3T §&
BIHH 3 AEH W 2| ITh] 9 BI6d HIRT H SId] IR 8, il 77 # I8l 2, S 7eg9 aif e
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o1 ot &) & a1 ST & el TR U & B1 81T heavy borrowings 1 S8 IR ARG BRI |
SITST BT borrowing B TE TS BT golc Bl T 6 UL | SATET TS BT I9IC 8, oAb AR, B
IR =TS BT golc <9 F SN & oY BrRISHS BT 21 1P S99 39 a¥8 B M Bl 8, el
37T JATEHT DI, FHIST 3R < BT I el Tl 3 IR oRF BRIS I SATeT T ATSTH18) UR @
fopa <11 <1 21 9 & Radh amiior e @t Arsrialf &1 &) <, ) Wa¥ U8 NREGA B, ...) S8 11
AT U 144 YIS BT TSI B 81 3R 59 R RBIS DI <1 A, AT A9 < F I 59
TRE ¥ 39,000 BRI W SATGT BT GG 596 forg 5T 21 $9F Ioic # 144 URIerd &1 381 faam 2
S AATAT S BTSW Eles & oIy W 4.47 HRIS B ga=el & 81 A7 fact 30 ft 31 vap & germa
2T T F & T B I AR 31 KRR & GaTs 3R gl & H1f R I8 21 M
# B3 Aot Wit 9 Tl &, AR Tpol I BT B N, A8 AR THH B &8I, IR SR,
Tped, TarId BR 3Mfe a9 BT SM Al T & e A1 AN, SHBT WY e/l S, AT g

AT 2 6 PR < P TR W U 95 d91 STHRE TR Tl 8l [hall 2| TA I HETH! THIoT
TSH AT B 81 5P AT ST 12000 BRIS BU-I BT AT fhaT B HIRIAR, TR U T W 1|
2, Rred ar § 315 g W &2, T18 ATEE @) SN 91 $ AR 919 8, W IS oM T8 8,

ﬁﬂﬁ a§ SR BT, Every scheme has got some aberrations. But this is one scheme which is

tangible and which is visible. You go anywhere at the grassroot level and see that people are taking
advantage of this scheme. This is one scheme which should be appreciated by everybody. | think

that this kind of fillip which has been given to the scheme should be appreciated by everyone. "¥ i

Tieft Tretor faggeievor Ao et Qi Ao 7, T BRIST 39 <9 @) S i firet wehr B
forg =30 STt ¥ 7,000 BRI BUT BT UL 59 AT & 1T 5 21 59 A1 & IR | g+ 91
a8l $4P Digae o H AEuTIAT e enfll Wi buf @ Bigee <7 AT, W 0 Ao B!
STeRT  qRT X 3R 37 MeH) & forg Mia & STedt § Sea! faegefiansor &1 & R 81, S 721 2 ure
21 I9D! 978 I V& © 5 PO IS AXHR 9 Al 3 A1 Toft | P BRAT A1, S doil
{ P TEl PR IBT &1 T8 B ST ST <Jofl | g1 AT AP $HP g Sl TRAC Bl gR1
fRT ST || SIeRT et ggTavelt UuT b1 BT BTIE] |1 @ of ehdl & 3R TRId B 31 BT 3719
BT ST Faa 1 e f AR W Y @ A9 E, S 1 gg 7, S fo 39 A1er & A 2
I T |l TUY R TRBR AT AR qThT BT Al BT BT S [ I TRBR DI HRAT BT
S8l og TRPR TR 8, T8 37T AR 3 15 Al DY BT e [ SHR 3R °id Al $UY TP RIq
= 1 Mg A << &, AT TS J A9 k@ drel @fh B 4 fHerd €, 91 I8 S9! el 31 g
T ST SR I ST 21 3R SHBT I8 & 7 el - 59 &7 1 Iols | SHP] IRIR F AT 41 T
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PR YE & AR SHBT YT SHI=-IT9+ 8] &1 Ul 7, a1 AV b fha+t gt ddheilts Tdh 3MH
3T & | UST BT STl | 3 A& & BRIS & f7Q S §9 TRE & B Sl (5 8, S0P [y
I T 2T 1 ST, I B4 &1 8 Uep a1 If U= 2 @fth & forg A g i Jawaharlal
Nehru Urban Renewal Mission &, SWd AT 4 fUoel Uie ATall H BIH] B9 gall &1 9 RfRyder
HIARE IR 5T AXBR STHT T8 ol SOT Y& &, S T a 379 Weer & forg, 7o 2rewt & forg
PO BT A1EH 21 9 FT 28R &1 T I, T8t 39 1o & dgd T & w1 21 s g
ATl H P ARBR 7 3 AT H PIg DIATE] Tal axall, DTS YeTuTd el b7 3R AT Bl STHHR
I fam) R I50 SRERT % 3iaR fae dteR oft, R aigx 59 ave @l 32u1 off fo5 59 <l & forg
BT DY, B T P T, IR Y ST, 2R 3MR &l H T8 arel @il &b o B Y, S <A A
BT 5T g 3R ST a4 forar 21 R 711 o o1 181 off, 578t 9 o1aei RIh WR gl T8 7
uTq, 81 I8 FRIRT & % s o Te1 el ar ofR a8 & S1eraT &1 B =1e] BIT 81 3R 3779
W 1 39 87% T UAlHeT IG1T TR 3R 3,973 BRIS, 4000 RIS BT HTGLT Jawaharlal Nehru
Urban Renewal Mission & foTg faam 1 81 o1elT © o aReaT SHpReaaR &l 399 980 9o 988
ol Rier & &3 # A1 Jorg q1g 7 37U goic H 9gd Sges< B [HAT 8 3R VAT focus S BT
BIRTET @ 7, s 50 <21 7 Rien & &5 3§ HifaeR) a5amg 3 wahdT 21 59 g0 w0 9 9= e
R ) e T M 21 Fer | Rren i & R | 97 81 I8 oY 99 e o v v
AT 8, S &R Mia 4§ fazgch 8, ial # Siei-oTel Wped ©, SAIeTaR 94 e A & A 4
fegdht 81 I8 Ao T a6 ggdl 81 |fd I8l W A fad @5 S B v geird o 81 o O
education schemes T review ffTad wu & ﬁ, ST schemes RI% wTN WR fewcdt €1 3R Q?ﬁ
schemes T UNT divert B3 | TRI&TT ST T WST ST AT I 1M 3 ST 911G, A1 §HHT A4
et FepaT 21 5 oy H Ua TR0 A U9 ST 1 Fed 4 IR FHIG 96w 96 &1 d 8% 978
S €, R < BT SRT PR 8, Fd S8 g 8 9gd HH G U 81, f7= vite fRerm & uer gan
BIs AH [T 281 3 oS a Hie e § g1 gon ve Al @ 72 fia, Siafe 59 I v
sl 10-20 WTE # BOIRT HRIS $UY W 8 g B $9 ORE @l Ao, R R wrreit o
T BT 8, THH TASTISATS] I8 YT of STl & 3R $9b a18 d $O e Rl 5, Q1 AIS131 dl g
PHp ITHT U7 Ad e AT BT TRB divert HRAT ATMRY, ST IAT higher education HT TRE
divert BT AT § Ueh BIST AT ITERYT Il §| BAR IS R&D BT I 95 A< 8l Fhdll Bl
R ¥ 9gd IfTd £, 98 talent Tl T8 & AT GTER SR IMRET 3R g7t H I research and
development & BT H 1 §T &1 ifdh T AR I81 BRI JaRTETST AR delorst # 9 gaemd 781 21
3R ST ¥ IF infrastructure create foham v, 1% R&D ?ﬁﬁﬁ%ﬂ%‘l’s‘ﬁﬂw, ?‘ﬁ‘j?{?ﬂ'lﬁ'[%
1o Ra & e & &3 Bl agad F1 v e Fpar €01 o aRe A Hrge’ &b &t 4 ddisl &1 oM
ol gon 2, TR aral ARl 1 ISR el ©, 984 9 ufeersd) <9 & &l 39+1 R&D &I &M
HIRT shift BR bl © MR J§ ASHR PT TP Ggd 81 SIRAT I FhdT 21 57 oW 1 =7 #3) Sff
T QT ARG V) 3 ST S7UedT 21 ..(A Y ©)).... W=, § 370 S 1 &1 G|
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/R, § 3 TP 3R I W1 A g IS Ga§ W FhvEd ffeR d I§ 919 o7s ot
infrastructure éﬁﬁf]‘@%ﬂ\‘fﬁﬁwéﬁ'%, SHH monitoring Eb‘r‘dﬁ's‘-:f-aﬁ's‘ maﬁwzﬁirﬁ%m
IR 3R B ARXBR & §Ha T AN 9 IO ¥ 1ed i 8, d18 land acquisition T AT
81, T2 single window clearance T BI, 3! W@T‘;ﬁm dCHh & Bl PR infrastructure BT
RT3 2, 31l g HAST Y SIS 9IS ©, T AR 7 U TR B W 918 B, TR ST Wi
é‘ﬁ%,ﬁﬂ@ﬁ%%ﬁﬁﬂ%mﬂwwﬁﬂTmeChanism WWW,W
TISTaCE delayed T & 3R STedl-H-STea! WIolacd Q¥ 811 31 I8 § f& Rural Development Ministry
%WW#WWW%W@W@OWﬁWW@%WWinfrastruture%
faerar & ferg foram 721 &, SR Tagd o7 1 81, 3R I8 $ONTIR-SHAR nexuxs 7 BIT, TR
I T o A1 BT, A1 A F g 81 S AR FIRBT, $Pefs F g A 37 a8 F 7 81, I
TR FAR TG B ARG g9 I% © 5 U1 U= T2 UTh 1 31T B9 WP UIET § HUR SR T8
B AT G 3R FGDB! e B 3 nexus BT AT BT 3FR I8 T I SATY, TSR -oal
PBRIS DYV B, 1 89 o€ fb 5! TR gaol ST, $b] kel el ST

H 3R 3 U 91 3R I A18dT 1 59 Tore H ATSTT BT A1 stimulus package &1 /1 3, S
e g o8 a1d ¢ fiie Mfean o1 gd < 18 7, = |idw <o | 81, 1R davp rates H BN EART
e Rt I o1 f aex SfaeT a97et arel firet 91, 9 &g <2 o o5 &9 off 1 Wifsar €, eR A
Fi STecd 21 W8 21 TR i Mfew o1 3o & 2, a1 saagie Jifsar &1 ¥t a8t D1 fer
ARG TRBR BT 37 SIH1 A WG B HT B e BT A2y TART I 7= St A g R 2 fr 9
fiie &R gorae e Hifsar & BIs Ag9T T B S ff <1 81, T8 TP BT S, 1 Bl <1 VAT T Y
% U B1 A1 3@ o 3R AR B 7 <1 J§ B &1 BT AT o1 T & b fq aore Hor H 9
S IR S| T8 AT IR 8| AT Ig-954 &-dTal

3} YA T (AT TR« AR SUGHTIRT FEIed, H S0 a1 IR &, S99 d H
T BICT A 2raver |eEt a1 uF T § A ArEdr g1 AT ] AR o ugel < i S sy
3TRI ARAT &, T8T U8l qach 1 P AT 871" foran ga o1, <ifdh R |a 3 370 TefS ol
PREB I A1 Bl e e 1 A et H U8 9 1 ons '8N 1 e & die 1 SR 7
..(TIET)...

SHRI RAJIV PRATAP RUDY (Bihar) : It is a curious thing.

#Y Ige vl : U8 91 § SfY $8 @1 g [ Bl onue AfKTss 4 A1 wed § $El 7 el
IRIASE BT TG Al Te1 Bl el AT S JFer AT TERIFeR R 8, AP HR J9Ifad 8Ias al
'S B Tl gCT IR B

SHRI RAJIV PRATAP RUDY : Sir, it is a very valid point. Whitener has been put, and, 'shri' has

been removed from every name. It is very amazing thing and Sir, it is a very interesting matter.
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i TS 9T : 319 81 T, § AT S ..(HEET)... § 39 9 91 Bl dre A 99 gl

MR. DEPUTY CHAIRMAN : You have brought it to our notice. We will look into it.
...(/nz‘errupz‘/‘ons)... IE UTferIHe BT Hex %\', and nobody can replace. We will look into it. 9 3@
ceenf

it g v L, g iR i 1 €, f arat ARl @l ore Se) g #x
TR

ot SUUTIR : 89 3 ST ...(FqEM). .

ot Irofta g% « 78 Tod TE 2 L.(FAHM)... T @I TR ST € T P o o T SR S ¥
(...

MR. DEPUTY CHAIRMAN :  Now, Please ...(Interruptions)... Don't create

(Interruptions)... Please ...(Interruptions)...
i TgeA et : ITFHTART ST, o1F H S1ueh goic Y 91 UR AT § ..(FALH)...

oft SUUfY : g Sft, oMy ISy ..(=@u)... oY ST ...(@EYUM)... 9 MY SIfY
...(HAYTH).... YA i1, 3T IFSY ...(TaEH)...

Y TV Mt : 81 T, TS SfY, STae) 91 6 S W A °ff § ..(HaE)...

3 STwurfy : Fe S, g 93T ..(AM)... Please. ... (Interruptions)... B, 314 31T qifeTg
..(STHT)...

Y e Mt A STATafy off, 3§ gote @t a1a uR o weT g1 3 e wh Sit ot g
HTYOT &1 A AT & 3R TR 931 4 39 0= fewolt off <) 81 37 99raR v ol fewf 7 78 we
31T & fop fasy #=0 STt oromt ot gie wI9or 4 Fael U 81 R &) FTad wu 4 99 Fg o 4
TG ST DI a1 off 21 T T8 39 919 W GEHIIY {5 Ul IR 98 9 dg BRI T A
AT BT IoIc UG DR 3T &1 oMb 381 S &6 ANl & oY 3R 96 I & oIy 4 dcd™ Bl
a1 I i off {6 IR ARg PRI S N A BT G 59 ol d 3@ 11 8, S [FiTad w9 4 g4
J9% forg e &1 fawg &1

AT STFATIRT Y, B TR I BT 77 FI91T ¥ 3R 39 P & SR & fdies efe |
3T AR A1 ¥R BT B FR0T 9T B AawdT SN Ied WX B R FRA 81 I/ 9|
FET 5 2.87 BOR FRIS TUY BT F 01 YaTE a1 H Tgel 9 1 3R 99 987 o7 S=M 3.80 IR
PRIS B BT 9T a1 21 39k A | FfPad w9 | S 98 99 ¢ {5 S o €, S97a1
3R 1% HoraR TR SY| AR IH 50 Ty Bls TG el A1 §6 HHR 6T HIg HTae
TE 2 P I SN ITE (5 ToR F 981 FN BT IUET 9 & oy IH BIg Jawer i,
U AT IR B I =1y ofl 9 @iE, 15T, SUSRVI, Wil BT MY, doR qfH Bl
IR | gee BT T s W T o1 gl a1fey off ofR bR 9 JIor1 uR rRiare! &1
T W fpar S Anfeg o, feT I8l & a8t a% 931 59 goic H U9 Il ol oS off vet e
BRI
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AIeR HBIed, S99 Sava! & IR § 9l 8l 7 & {6 Sdva! & afeqs! &1 ugfd &1 95 far
T 2 3R 319 98 30 O framl @1 9, A 7w Sl ff W T8 § 5 g el e o
el ®1 fra geR | < SE? I e BIT fHar smd frdw g fFam e siik iR
NI-FT AR SARBI BT BT o+ g1 ? T SARDI 61 B SA1e] g4 1 FHiTad w3 S99
P Icare ff gfaa B ok afe S Seares wwifaa 8 @ By are &1 =gy 9 smef ik
R HNY a1e &1 FaaR U & IR T8 a0, afeds B Iere Wl wu 9 °re o sieferazen §
I S 39 TRE (19 w0 & 79! Ughy #§ w81 7 Fel W 21 I§ 91 We B A1y off,
A goie H I8 a1 Hel Al W 8] gs 2l

A HEISY, HERTE & fHaMl & IR § Uh 91d iR B8l T8 7, N IJ81 8 awhrll 7 W<
a1 & 3 AEPRI & B I b ST F oY HBRTS § 39 THR BT FA1-7 fhar Seam| #2471 o 7
TS 7 % U A9 H HET 7 6 9 S § frami 7 ol woreraneit 9@ o of 7@ 8, AfeT wor
HIB! AT H S8 AN T8l a1 81 59 e U= fIRIY €319 < B srawgepan 81 39 fad w31 St e
T BT ATTLIHAT B I B I8 &1 ISP IR GYRIT BrIare! & oy S Hel redrad Taf faa
2, BT PII-AISH 781 &1 € T el SRIATE! BT T el [T 8| €77 <1 AR BRIATE] $IA1, 41
H T1 3R &1 A He IS Y, I8 a1 Al I8i R s & b Mfvad w0 & a1 9eRTSE & fBam] &
T I% 919 B! TS T SHT S HERTE, & 3N aTel fI8T T4 & gAEl IR &1 o1, 37 § I8
BT A8 § [ 1 Fogul <1 & fHAT1 T AIEDRI b ol A GfTh BT AMATT YR™ 81 TATE AT
I Gfth a1 TR 87 FTEd w9 A <% P 3= Widl b (B AgpRI $ bo A Gfch T8 91 b 81 d
37) 1 IS a1 I 1< Y ©, b ISP &1 hae e T B

AT A1, 59 94 H 39 e # 3R dlld 91 3 31 golC Ugd §U © - Ud Nl goic 3iR
TART AT GoIC| 39 ST oIC & U PR dTet, ST H814Td, e &6 I 59 IR IR <97 3
I B, AfP d9Te & SR 39 goIc ¥ G a9l g5 21 SUP G W HRY Ie 8 [F a8f W ¢
TG A aTe 1 SAAY I FATG1 BT ST & g FoIC BT GOIAN B BT T fomar T B
ffeaq w9 9 98 3% SR Tl §, I8 Fel-7-Pe] YeuTd 3R g F gRyul 2

AT AE1ed, § U a1d iR He1 aredl § b A o 330 ST 31 pifeey &1 Sarexo faan
B Ul IR IS Bifced I8 manl FfTad wu & S6e fio I8 a1 &1 eFft {5 57 i g
grdeft weft &, 3 R F A, TR MR Faw! F IR H, IR et & IR F 37 7R foedt o
YHR A TG Y TG B 376071 39 20§ o & A 1 ST 39 IR 919 a8 370 arwdeft
T | Gfth a1 Y AT ITP] B AT AT AT ARG b R AT AR AT qAT ST 372 -
o S9! 1S AT, § I He1 aredl g a9 AT I AL Sff 7 A 39 IR 319 9ior § pifew
BI 1S foma 81 gAR Rar) Sit 71 ff Sifced 31 I8 {51 31 98 U /8! a1d 71 1< 89 F8) dliced
B T B AT B IR WATHRYT BT AR T AT ST 319 I8 AAIHR0 Bl 3R ¢ W2 ©, I8

ERECIEAEINE!
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A WRIGd, § Uah a1 3R ST aredl § [ S8 difced o a1 B Sarexvr a ¢ faam,
QIfdpT el o1 T o TR Fabdt T € iR S8 Bl b STueTall ol Fsrarail 1 SrgaT
T BRI 3 e sifeed 7 et erefua” # e B, Af Su wEl IRn a8 @) B,
P quote BT &b ToTT B BT & T BT TANT Tl 21 IoIC ¥ S AMIGT-T1a1eif & forg Y
T BT AR 271 T H HEMRY el Wbl B, YHH A Wbl 2, 918 | TR B Faell § M7
Teaferl, sndamartadl, Susfadl qeo Areiardl ST w3 <% W 8 Fadl 2, 9 397 ¥ fedw w21
I B, b 1 09 BT A B P [T, 37 A USRI F T919 g AT 3R JaeT B
& g ao1e 9§ Pis awen T8l B TS 21 SN 31 I8 T © b $ad pifeed & 19 Bl ST
BT 1T 2, SR IROM o BT IS TIT T §all 1 98R Bl b S R F - &
7ol -fRa 9 3iR S5 -T2 U I T A o, ISP ATAR FB PR BT (R W A7 39
BT w9 § RO S|

HAIAR HeIed, Ugell IR ARBR 7 feed back SHY TR T31 H I§ BUART {H 5 25 991 A
UEll IR FEME-SR Y A 11 TS 81 I8 Y A A TS T, 39 919 Pl s (] 9 TaATRd BT
TR, <M arcta H VAT 81 51 Wrer-vaTe, JTel 97 QM Siiae § ST & ¥y §9 25 auf 3
I HETTS BT BANT T P DI AT Bl 1 H qH g, S a0 H bt off 5 quf
oo | ST R T U a9 F TET g3 8, T 59 U 99 A gs &1 AR, 25 qu1 Bl RIS HEs Bl
Fedl &% 71 dre fT &, «ifh 3 weiRa @) 2 € fob 92s <) g 9 A9 ugw S 21 ys q
Muaed H1 ff No BIST S FUER ©, HIC N 51 TIR | IS W 59 PR H1 B 3iR JuF T8l
PRAT 8, D 81 B AR YU a1 71 81 1l B 997 Yd H 2fe ARaR & [ I8 R
TST AT IH BT & F B 3R HUC 4 9 B S B @ 991 & ol I Gadiad § aRac
fopaT 1T §1 S 37U AT D1 A TG g Hel b IS b Y AT o Fadbih H A AT&H!
ERT SXRIATe €4 arefl diil &1 v g <1 1 8 3iR I8 a1 98 et Ue1 & dreft 81 3ol
P fERITRY 5.01 W HSTHR 4.00 F= S 7S 8, 3F P [BRSRT 4.37  3.24 IR & TS &, S THR
N B FAERY 3.62 | TETHR 1.68 TR 3N T[S 8, WTEI I B ZRAGRT 2.76 W TSGR 2.60 FR &1
TS 21 39 UPR 99 1d oI Gadhid METRT B Bl ATIEE € 377 98l <31 3R 39 MR W oI
Jadid T BN AT FIE wY 4 MY I H 3R 1, 25 3 < A1 of S G &1 AT I8 B iR
BATT BRAT & Al [BR IATID! $H TBR A S TR B A BIF I bl 872 <lfb aR<d § STl
3 AR BT A & T, MM Bell S DI 3T I8, ASME DI 39 AT Bl WeT H 98 9 81 B,
ST IS 30 PUAR BT Pls WG T8 TS drel & IR Bl 39 doic $ AH F g
IO TAR & AIEGH 3 <20 3R 59 A DI [ARTS B Pl YA [T 71 B

A FHTIRT SfY, ofdres #el & SR # ff 9Ra QX A8 A 9971 &7 iR I W bad e
YU & UST, I 91 goic H Hel Ts 21 Afh T a1ifdre a9ma € e iR YRT 997 El, $HhT HROT
FIT §? AR, IRA & 9 T8 BT o BRI § T B F1a AP T, AHITD S GG B
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AT, ST BRI 99t # gaT © iR §AR) UTRaTRS Saei| Wywh IRAR J1 & SR IR 9 el
HE1 B IR F I T 8T 21 37T W ARG BT 37k -2ra<ed, By g o1ef-gawer § 3R 39 Y ves
37} -JIRAT & HRYN Sdfh I HEMs I TUC H AR T AT Y, Afhd WRd 97 X&T| $HP AT
A 91 9% © % 9RT & 9RaRi | S 997 -7 3 4R 7, 39 F9d B DY UG B HRO7
BRI <0 39 3711 7l & 91 <&

AR AHTIRT HEIGY, 3T °IC BI 37l -awel H §9 <2 Bl of ST 9184 &, SFIRST & U&-
el o= e =TEd 21 fed 99 sMReT # 45 @R STeR &1 91CT galll G981 2006-2007 # ST 491
DI GH 3N oY, I Aol 3 H i1 T ga¥l, I8 R 45 WG STk 3N AT 3R 59 HRY Gt
3ref gaRer fie T §0 BRI MEId Al & SR 3 hddl a8l e dich AR FAR AR §F AR ab 9
SAHT Y¥TG UgETl AR HEIed, MRad 0 A 59 &1 IUYh Salexvl I8 © b 89 3 & 9,
U HHE M & MIR W, AT et 3 o) Thed HR Y 71 3ref-qg=en &1 q1g |
AR, TR I8l TP H8lad ©, "dhd HF 41 S1el, ¥ fies & @& § 3iR amwe &4 w4t
STeT, ¥ fies & ofefor €1 oY WY 59 T I 391 IRE W IR $ USfUes] IR of Sd} "I Bl
3R G AT &1 ATIER, wd e T3, SHRaT Wt fire aTer 7, 8-10 a8t # s i efe |
|9 9 00 3 d4fth § @1 SN g8 IR, S I8t B BN ger oref @awe v, 9 & GRYI, G
IRAR AT F R, T&i F AR B T9d S Jgi & DR R U 31 7el-2fh & w9 4
ST # R 9WR #R F @1 27 AR/S HIR PP G131 & AT TART < NP efee §
HARTGRA BT, A B

sft ST|UTTf : 37T FATG BTG

TP A S : 954 37981 91 38 B

At SuATafer : 3rewt diel X8 €, G HIH € ...(aUH). .

SHRI RAVI SHANKAR PRASAD (Bihar) : It is a maiden speech, Sir.

At SuuTafar : TE1-7E, SRV 3 1 e 99 9, 319 15-16 e €1 Y € L(@@aem)... el -
:l'z?f, {\Hﬁ BT G gl ?ﬁﬁrl'i’l | have to allow others also. ...(/m‘errupz‘/ons).. Please understand,
today, the compulsion. ... (Interruptions).... 379 3T GH BIT, T |

it TR T : AT SUGHTIRT HEIS Y, 4 |G BRIS BT Boll IV JRIoi of Fad o, Jel
9g e 1Y SUR R 781 <317 3Rl S5 W 3 Tid e 3119 BIe Sforg|

= SgUIfy TEI-TEi SWW J request ’cﬁﬁ!‘(’, ﬂ%ﬁ request Hd Eﬁlﬁml

3 . Iha TG (FACH) | W, $RM TP GG FaTe IS % 519 IR 4 ARG TS
ATHT ¥ borrow B A< & T RIT 31T I8 5 T SUR & < Fhl §2

i STFHTIRT : § T SR T2 < ATl G HR] IR ATe A < A ol ...(FTIH)...

AN HON. MEMBER : Members are agreeing, Sir. ... (Interruptions)...

MR. DEPUTY CHAIRMAN : Please conclude. ...(Interruptions)... Please conclude.
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1.00 P.m.

3} e et AT STFHTIRT ST, H e 31 91 & HUR ST AT

it ST|uTA : T2, A9 SMRERT 1T BT, TP iR a1 T

i} Tgee= et H IR T 6 onRadY ara &

sft STauTaf : HIRTer L, BT E TS TE @1 AR bell FORT

3} TR et A SUFHTIRI ST . (aET). .

37} X1 Tehs TS : IR, g4 &1 9] B el ST RET Bl

oY Swwmafy : § W gA R

37t ¥ wiehs e g =

Y TP T BART S TeRel] FERAT A I 81 21 RraRTS wifed uie auf 9% a8 Fedl @
% I8 ToRIel GHw, SMcidars, SUaE A1 Q¥ ¥ fIedw o1 qied - arell gaven T8l 21 39
Pad GEIRTS 3R 3EE HROT T &, FId R I8 G 1 TS §8 &, ol ard # I8 91d
TE 21 TuTer 7 T a1 e off1 <o B e aTelt HgfRiat €1 S <= @ W B e $R & oy
S 9T b SRR &, S W I8 U <ale! HgH &, Sl 39l RiR SeT el 81 A1 Heied, I8
TRIGAR - I8 A1¢ IR AT d 311 RIEaRTST St I8 Fedd Iz, Afh I 37T AT BT STANT T8
B G| S AT H SR TARTE FAF] P (97 A 11 Bl 3R o ST vl 8, J& FRTH of S Fbel
2, T 9% W1 IR ATl T 9T I H fIoT I AN | T8 ITANT T o Fahd o f ITh!
T THR AW IR TR AT ? Afp I8 T W) 21 81 T8 FHT o fah TR 81 59

T H 39 UBR P FH WS BRAT IR U8 WY A S SR GHAT ¢ B €, I AN 915 H o
wiftherTell 81 SITY Y ST AT oD I P HUR DHeoll B ol ... q9g P €.,

it SorauTafe : 59, 319 B T

i} TgeA et : Ua SifH 9l
Y STAHTaf : TET, § HOIGR g, @S| 379 FHIG BT

it TV Tl AT ARISY, 300 BRIS SO U G Taell a9 @Y I8 81 I8 BRNIG B
T HAT 1 AT 9T & AT A HET 51 9 A 391 A & (Y 5 qoI 7 300 FRIS 39
B ) EReT TE DI TE B1 T F T Tid H 300 RIS YA B I3 T, TG Hidll H T $G TAR
PRI S SATRIAT H, THER] F AR IRPR & TASET A TG DIP ARARH TS 2 & AR T
e TR A 12 1 Xe €1 d 59 < DI qETE] Bl 3N of ST =Ted €

AT HEIEY, MU 31 99 a1 S0 g ove! g=gare o7 & W § U e aee
arEd § % Wit Irota et 1 S7T o % 7o S9ar 39T ST ¥ S99 15 T 1 ST # o
B [, I8 ARPR R 59 79 el I AT I8 Ahed B 5 T8t A ST ST a1l 4RI T YRT 291
< P AP H T MY AN §H 5 < BT - IRA P AT I T 1 AT 781 241 et 84
S IR B U HBTRIH g d T 87| 9gd-9gd g=ydIe|

7 STHHTART : 37 SR 8 HFYR 319eh UT4 8 Fiee &1 993 51
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S, (TR ST . U@ (JTSTRRAT) : 31T Lunch Hour 81 87
Y STRATIRT : ST, Lunch Hour 781 &1

31, (sihrel) Tor UL BUgeT : B9 @) 39 o for B

Y Suwmafe : S @ o form 2

it SR g FHIGH (ITR U=20): W, MY 37 9 FoIC P 3(8H discussion H participate
PR P U 97 1 8, 39 fIU Had gl H S9eT 8=yaTe HRal gl 9 984 34 ¢, saiay
S ¥ GHY H P important issues B SSTAT ATE|

TR, BRI ATES + 371 aroft 7 forar fp -
BYIGT O 31l i, T it Rreg 7 et
3T FReT 7 @ a7 & e/

WWW%%WWWWE‘%%,?I—E’talent%\’,H—s’opportunity%\'%m@
fored €, 319 $© @I PR 8, A1 d B8l © [ Il 107 T &%, 397 IR 4 6% 4l ¥ &4,
30 U1 BT AR W B TR T BYP <A B, Self analysis DR B W SToR &1 §F ST9 goic Bl
TgT 1 <1 f5 9| W@ IR 9 PPP - Public Private Participation - &T 9gd S&Td {3l T3 B
T8-S UR U Public Private Participation Ta=amam TRIT &, <ife=T # U8 P A8 g P PR 59
9 B 9T E 1 7H S99 Public Private Participation P FEIET HRAT BN 3NR FH BT suggest
PR ATE © b let us replace PPP. # oY ppp propose EW?%T%;’@?T&'PPPW%? SIH UEAT P
Poverty%%’(‘%lwgﬂéﬂ%ﬂmﬁﬂﬁ@@maor challenge %,WWWW%IWW
61 a1 ¥ §9 S HT IOIC IR PR IE & 3R & IR 9 goic H 59 9 9 &I 90T & Ig 16T Bl
g 5 & T ¥ e, &9 N B @ A, 89 W B ors W e o7 g'd €, e
AHART BT 14 & o6 TR o8 & e 7181 381 2, TR 98 81 2 3R S99 WY SITT %9 &l a1 ©
5 TR < B WHR W TF confused &, 3 TF T decide el B 11 81 B fF gAR S &
TG @ G fha 81 39 IR | Riae BHITE 9917 0 8, sifedi o1 7 §, S Gdd) 3eT-
3rerT RAIE 21 3R Faat v Rt 721 g af v N 7181 8rf, R uas Aifa 72 2, wa
AT TET BRI A1 89§ AT BT FHIEM B BR 9IG? sy H I8 ang 6 s faem A
TRBR P FolaT approach JIRETIR B BY Txd 2 NRT P Population % forg Bl Population is
very big challenge for India 3R TR TRER &I 37 IR § Py THRAT ToR 2] 3Tl 81 AR 9
industry fail TR 31T Y& €, A population B field # &9 STAT  T& TR A, TSil | 1 9¢ I3 B
# 9E AT A {5 9197 Aed 2. e ey, Rie 39 9% & | @) @ 3 of, .
HIHRTE SFISHR AET 1 S b Bl AT, SF $9 <9 BT GAYH AN gAT AT, b 8AR < I
population control W%ﬁff@’ﬁs‘ affective ?J\TGFHG:TFﬁEﬁTﬂI IR 9191 189 1. WHRTE ITSHY
BI 1T B T A ST AT AT SAR I D I8 ST T BT - TS SART I99 3 I8 &, 37
THIRT wwm%‘lgﬂﬁwaﬁs‘eﬁemwe social security planﬂgﬁ%ﬁw, BHR <97 H social
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insecurity H BRI day by day population increase BY B! B 31T 1T 9= QQT%I'Q LRSS ERAE )
SHLZ ﬂﬂﬁ BT AERT I3 37T religious insecurity P HROT T AR U H population ¢ RE RSN
AR I H economic insecurity & HRUT Ht ITYSRT 9 &I Bl AT, ARIGH, MMIB AETH § §
IRBR A BEl EIER & population control 7 1%1'(’ 3R social insecurity Eal T\’W k7 %I'Q Td social

special security plan @1 SR B, effective plan ®1 STORd &1 S o0 4 TfiRar 9 | 81T
STl ddb pollution dT FdTel %\', pollution SiIN agenda ¥ g 981 81 I8 S'?ET EERSEl %\'I sﬂﬁﬂ’ eH
PHET AT o 8H S H TH campaign TeTTH BT ST © - "'Let us make India Hygenic."

319 §H FIT e, B9 §:9 BIT &, B9 I8 HE1 AT 1d pollution W 2T & oY T 9gd a1 WaxT
21 Public Private Participation Eal replace PRI 3R PPP AT+ Poverty, Population and Pollution IR
H 39 PIs FHRIHAD 1T FAIS AU FoTe A Ig IIaT {61 2 5 &9 31Tel 5 A1l | slum free
India ST B9 U8 PHEAT AT © 15 T8 SITSIE] BT 6291 AT I I8 B ...(FIEH)...

it STUTafy : 319 3T conclude & \LrIQI
sft AR g EI*T\"'ﬁ'ﬂ'\ﬂ : 9 conclude X I8 &1 I8 T% TR issue 2l Where is the uterus which

has created slum India. Let us identify it. The Congress and the BJP, both have ruled India. Both are
the uterus, =811 slum India produce frar el W%é‘ﬂﬁ 14 PRTS Iul <1$<bi EACEIN W@ﬁ
I3 T TP TRB &1 A 8, S FSd! F [HIN TR T0 & 3R FA R &1 T 5, 1 IIohf 3 7S §
..(AYH)...

it STwumaf : S &, MU BE 13T, 31 1T A BT

sﬂsmawﬁwazﬂng'& : mﬂﬂgmﬂ%ﬁﬁ?mwgﬁconstrucﬁve plan I B
SN %\’I ?ﬂ:@ 3TSTdT Scheduled Castes and Backward Classes @1 EX EHERCIEE) %\', 89 YN day-

by-day atrocities El’cﬂ?r% ..(TGHT)...
it STHUTAfY : 319 T AT BT, 3= I8 Rl | &1 S|
it Sraar g FHIGH : 3593 7o o) Fed FHRME FY RIS B ] 781 fBar mar

Y SuwHTafey : e e S, S ST .. (). FOFYRY S, oY dier & o ¥ §, '
I DY HHI B, ...(GE)... 319 31T conclude BT

off JraarR ﬁ’l? E?T\ﬁ"’l'ﬁ'\ﬁ : 89 conclude PR X8 '%, just one line, please. . ..(/m‘errupt/'ons). ..

SUHATIRT AE1G Y, A8, 980 ¥ W d, ASd HHITH &I R $I 19 TF AR 8] 3% I3 &
Y 918 & f B B ARPR T8 Bl X b Sa! IR W B off 988 B off <& 8, I
W 59 Hed HHITH BT RUE B AR 7 BN, ITHI ASTIAT 9 1 S|

ft IR~ wifean (SR w<en) : A SU9HTaRy SfY, § wad &1 e ¥ o a1 e )
ST, i ATE ATed P FTAR <1 2, sfe1Q § et Hery § Fae 4 91 B argml 7 ad
HTETH A Ul A Al IE HEAl A (b adbial U=, olRTel AGST U= iR STae’] U= Sl Hd1 Y
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I 7T 2, service charges @FTT TY &, § T faR1e vl §1 Gabid, =TI Sael &1 317 §1 3R
T I U (G ST IRT ST, o1 ST litigant €, S¥Th! <1 3R HET US| 391 TR &
IR Sleed TR [T T ST ST, A URIe | 98 I, g9y § g0 faRiy #var g i)
ST BT g 1 P! A foram STa1 =yl

A 919 H I8 HE1 A1edl g & H &7 qoid YA B a1 I $AB16 91 § [ S 3 fiie
Hifsar @1, SHfered o1 glaaw < &, O 9 gad Afewr 2 - A8, Hifsar g, ifsar Afear ¢ -
ITp! ff I TR & GReg < S v safore § o <rofia e Sit @t 5 a1 a1 wHeis avar
gl

T a1 21 98 Pl © P g S 7ems @ Bl o ) H RAna <1 2, 98 9gd 3 o
AT YRR 1 <Re U S I ST A1 g|

A T G T el & 6 5 T ABHI B SATRIBAT B 81 TS & 3R ABT 94 HH 81 Y
1S 1T B9 o9 ol &, S IR TS &1 & BH BI SIiF1 a1y 3R 8 @ S RUHe &xel 8, S9H
3fR gfaemd < S =gl

3ifer 91 #§ I8 P aean g b o) g9 BSP & Wil 9T I8 ¥ SR d Public Private
Partnership T foRig PR I8 91 Uge 9 3794 ST H é’@, SEESIE ?ﬂGFiTQ Public Private Partnership
TR Tl &1 81 U8l T 377 U & 91 HY, Sel U SHB! IWEHR § ...(HA)... I &l & g §
Y1 T AT B g

SHRI S. ANBALAGAN (Tamil Nadu): Mr. Vice-Chairman, Sir, thank you for giving me this
opportunity to speak on the General Budget. | am the second speaker to speak on behalf of the All
India Anna DMK, which is the leading political party in Tamil Nadu. My colleague, Shri Malaisamy,
who was the first speaker from my party, with his background as a former bureaucrat, has done his
job rightly and aptly. | will supplement his viewpoints here and there on certain areas which, |

consider, are relevant to be brought to the notice of the House.

Sir, this is the first Budget of the new Government. The expectations of the people were very
high, but the allocations for important sectors such as agriculture, infrastructure, power and for the
National Rural Employment Guarantee Programme are very meagre, when compared to the need in
these sectors. As rightly observed by my party leader, Puratchi Thalaivi Amma, though the decision
to provide BPL families with 25 kg of rice or wheat every month at Rs.3 a kg is welcome, yet non-
allocation of specific funds for the same raises question mark about the implementation of the
scheme. Sir, | want a clarification from the Government about the method adopted in the selection of
beneficiaries of this scheme. | want to put across certain aspects for the consideration of the
Government. Firstly, the Government will have to see that the benefits go to the real beneficiaries.
Secondly, quality should be taken care of; and thirdly, the programme should be implemented
effectively. | request the Government to form a Committee comprising MLAs, MPs, along with
officials and two or three representatives of the local bodies to monitor its implementation without any

lapse. Sir, how can the Government assure food security to the poor when they have actually

260



reduced the foodgrains provided to the poor? Under the Antyodaya Scheme, they have now reduced
the quantity from 35 kg to 25 kg, and have also raised the issue price from Rs.2 to Rs.3 per kg.
These days, two-wheelers and tractors are widely being used by farmers to carry their agricultural
produce. Moreover, they have to run their pump sets on diesel due to the acute problem of power
cuts that is very much in force in my State of Tamil Nadu. I, therefore, request the Government to

consider giving them 25 per cent subsidy on the market price of petrol and diesel.

Sir, exemption of Central Excise Duty to small scale industrial units is given to the extent of
Rs.1.5 crores. This is inadequate. The exemption should be increased to a minimum of Rs.3 crores,
which will be very much useful for the development of small scale industrial units. Ultimately, this will

create employment opportunities in the rural area.

The marginal increase in income-tax exemption makes very little sense in the context of spiralling
price of essential commodities. The huge middle class of the country will not be benefited from this. |

request the Finance Minister to raise the income tax exemption limit to Rs.5 lakhs.

The AIADMK, in its election manifesto, had promised that if voted to power, it would prevail upon
the Indian Government to sanction Rs. 10,000 crores as rehabilitation package for the Eelam Tamils.
The Finance Minister’s announcement of Rs.500 crores for the rehabilitation of Eelam Tamils is quite
meagre; they are only paying a lip service to their cause. There is a proverb in Tamil — Yanai pasikku
solapoori, meaning to say, giving peanuts to a hungry elephant. On behalf of my party, the AIADMK,
and the General Secretary of our party, Puratchi Thalaivi Amma, | urge upon the Government to

sanction Rs. 10,000 crores as rehabilitation package for the Eelam Tamils.

Another point is that there are 20 lakh unemployed youth who are educated and have the skills.
But the Government has not announced any scheme for providing employment opportunities for
these skilled persons. Without proper employment opportunities in the country, the youth of our
countries are going to foreign countries in search of jobs. Hon. Member spoke in Tamil) Why should
one go elsewhere when everything is available in this country? Sir, let me conclude with a Tamil
quotation. Tamil It means, alertness, learning and bravery are the three basic traits of a good ruler.
The people expect these qualities in their Government. Insofar as this Budget is concerned, these

expectations have not been met by the Government.

i} arelt arTeR SRt (RER) : gftvan #AE1ed, It TeaTel § A-T WY Uas |aTel 31 o offdhe
ah @A B TN G861 ) H 3711 AT Y6 bR ATe<l g1 H ' TuHl aredl o, 4 $0 gul 41, oife
# ST BT 19 T A T AEIS, I A9 H ARDR 7 I§ HET 15 ol #e) B AR 781 7, B
Jge H Ul 8, ST a8 I, HUST SN A 5 Heled, 89 I74 Yo d1ed 9 & Uil &
q1E 31T ¥l 39 o 3 [ SITET 3R IR FHefdl 2, T I8 g & 88 F iR $ER 8T &5
g9 F e 81 37 WA B AR ULl T, A AN RISR g 8, 3 Gegeh 7 W@ T gIHRI F §RT
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el olR T 9= BT gc¢ 39 Job A §3 © - 3N U W PR, SR YT 3R ABRTS; T
I7p ToTQ 319 T R R 87 e goic # 3R 59 9ol 3 59 Job & ol TRPR &, 39 Gob & il
PHRIR TGF F AN 8, THY 8, IdH 2, Tl 8, T TRBR | I8 IHIG oY 90 3 fr g e |
HRHR 7 fHATT BT 60 TR BRIS TUAT Bt A [T, I THR TRBR I IR 3§ W Grafi g9
fPETl Y ol AT BT FHT B & oMb I Sl TRIBR 8, AT ©, TI 8, I Al dfsoi¥ 8,
HRAEH €1 37! Bol A6 RI T8l 8RN ? 3 ga H JUIY-g WRER 3778 81 Ugel dTeall S huel
#3 J1 $BI HET AT o6 TUHN | TR 910 99 W8 ©1 S8 1 HE1 AT o AT IR &, ol TRPK o,
I Hot aIft o o FRAf 3 72 €1 S dy A gAY dieweh 9 9 gt 8 21 &9 An A Seie
®1 off % yog 1 359 9y H 5 99 H el S61 I fFami 31 $of 91 fHar o, 39 IR
PRI BT AR TR TR T &b SRR ARN BT o1 A% B ITHT Bol AT T8l 8| AT g8
60 IR PRIS AT [T, AT 3T ST 819 H T AT fb 800 W 1200 HRIS BUAT BHoff 2 fhR o
AT 6 IGHY 3500 BRIS BUYAT BT AT &1 39 T 8l AT fHAT? 39 86 & 918 Y™ H31
ATE g o ¥ T = 3 oft 5 framit o1 R Ye it gevve W dot e 8, S¥ Xe 3fit
SR TR EH PN DI 91 ol <112 I8 AT S0 91 T2 [aA1? SMRIR IATqD! BRI 4 AT G
872 Y g AT B 8 S 377ST Al ST HETd MR HOIGR] PR T@ 81 3 Fex T B ar 399
HE! T BT T Yl MY - fIER # HRTAqR # el 1Y, 71 TR ol Y, THT TR Y& T, AR Hel
Y, ST AT 6 U © - g1 3TY 7P [0 DIg WhIH 81 &11 $9 THR A 37T SRISHIRT 4 G A2
I TRE I AGAINRS &1 919 81 el IR 3iel A18d Piac MfReR I AgAIREl &1 9gd (G3IR1
dieT ST & % 89R1 99 TR 980 & 81 R &F 872 3M9dT Bfa-ic ey o1, 39 IR i
Fer Geffe Aed & 7 #=t F91 8iR Y FEd § 6 goie # g 99T g9iR Ao aRis
T, U E9TR A1 Ugel AT, - 918 # B2 A1 T ST T, 3r4) 31as =11 <) Sirer &1 1 9 o *
T AT 3REAR aTel forad € % AT 9Tt o1 g, faaret 38 9, T8 AT 3TTSlS BISvsSeH &l
TS BRF, AGAIRE! BRI HTARLT BT SIS Bk qAT FRT SIS Bk A9 fHar g1 Mg
AIGAIRE BT 7@ § gl ST BT BIF PR I & IR AGANRET b AN 59 I BT T 8l I,
MR AT 8 B § W BT AT E1 RER % 1 37 S Wera T R 38 €, B §9R PRI
B FAH AT &9 AT A X, M9 e 5 goie H 79 $Y IR & ¢ B E, B FOIR BRI B
A AT A KT, e & oy 920 O e & St & g 89RT §R$R - a1 &1 &,
TR 3T TS T S T Tl St Y S F 3y MY 9 &R St Y It 7 g9 Ann A
ELRY
it STauTERy : 37T FHTE BT

fY 31l IR IR : T o< Th BOIR BRIS A BI 91 B ©, IS [P IR BT ATRT o
TWE P TIRAT & R A Fa8R 87 §F &1 9184 & 1% I T2 DR &, I8 [BR & AT g

* Expunged as ordered by the Chair.
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TURT AT 3R FERG TR 21 21 IS €9 3197 IIABR B 91 PR I8 2, T8 S9N JRBR a7 2l
IR 3MY TET < 1 SHEh! H S IRT AR U & S IR BH TeThR 39T AfTDPR |

SHRI RAJIV PRATAP RUDY : Sir, the voice of Bihar cannot be subdued.

MR. DEPUTY CHAIRMAN : Now, Shri M.P. Achuthan. You have govt five minutes; not more

than five minutes. ... (Interruptions).

SHRI M.P. ACHUTHAN (Kerala): Mr. Deputy Chairman, Sir, since various aspects of the
Budget have already been discussed by many Members, | will confine myself to three or four points
because the time is very limited. Sir, this Budget lacks a realistic assessment of the economic
situation in the country and sets feasible targets which are not attainable in the prevailing situation.
Take the case of growth rate. The Finance Minister visualises 9 per cent growth rate this year.
According to the IMF, the World Bank and the ADB, the growth rate will be below six per cent this

year.

Sir, the Finance Minister really sets the targets by under-estimating the gravity of the global
economic situation and its impact on our economy. The claim that stimulus packages are yielding
results does not match with the situation in the industry or in the export sector. The-exports are
going down. The downward trend in the manufacturing sector is continuing. All indicators suggest
that this trend will continue. Why is that the stimulus packages have failed? Why does it not mitigate
the sufferings of millions of workers adversely affected by the economic, slowdown? The reason of
that is the lop-sided policy of the Government. There is over-emphasis on industry, that too, on the
corporate sector. The beneficiaries of the stimulus packages and the concessions are industrialists.

Last year, according to the Budget papers, Rs. 4,50,000 crores were given by way of concessions.

Sir, the Government has totally neglected the agricultural sector. Without achieving and
sustaining, at least, 4 per cent growth rate in agriculture, we will not be able to achieve 8 or 9 per
cent growth in the GDP. That is simple. For this, the Government must come forward with a stimulus
package of, at least, Rs. 1,00,000 crores for the agricultural sector. It must be a comprehensive
package, covering irrigation, seeds, fertilisers, remunerative price of agricultural products, State
marketing, processing of agricultural products and everything connected with agriculture. Simply
giving more credit to farmers will not help them. The Government is not ready to reduce the interest
rates of agricultural loans. Without ensuring remunerative prices, cheap inputs and market facilities,
the farmers will not be able to repay the loan. The net result will be pushing the farmers into the debt
trap. A pragmatic and feasible solution was suggested by Swaminathan Commission, The
Commission suggested giving agricultural loans at the rate of interest of four per cent. In this
connection, | would like to bring to the notice of the Government the experience of Kerala. In Kerala,
the cooperative sector, is giving the loans at the rate of four per cent to farmers. Moreover, paddy

farmers are getting interest-free loan. The Kerala Government is procuring paddy at the rate of
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Rs.11 per kg. What is the net result of all these steps? Now, the production and productivity of paddy
in Kerala has increased substantially. So, the Government of India must take action to give loans to

farmers at four per cent interest rate.
MR. DEPUTY CHAIRMAN: Please conclude.

SHRI M.P. ACHUTHAN: Yes, Sir. There is a change in the fertilizer policy. Subsidy on fertilizers
is a welcome step. But, | fear that there is every possibility of fertilizer companies hiking the price of
fertilizers they sell and corner the benefit of subsidy. So, the Government must ensure that the
fertilizers are distributed at a fixed price and then only the farmers would get the benefit of fertilizer

subsidy.

MR. DEPUTY CHAIRMAN: Thank you, please conclude. You have exceeded your time, please

conclude.
SHRIM.P. ACHUTHAN: | have only one last point connected with the people of Kerala.

MR. DEPUTY CHAIRMAN: No, you cannot go on speaking. You had made a special request

since your party had no time left. Please conclude.

SHRI M.P. ACHUTHAN: | am concluding with only one last point, because it is agitating the
people of Kerala. We expected that in this Budget the government will announce some package or
help to the NRIs returning from the Gulf countries. Thousands of workers are coming back from the
Gulf countries because of the economic crisis, and they are mostly from Kerala. It affects the
economic situation and the social sector in Kerala. The Government of India must formulate and

announce a package to help and rehabilitate the NRIs returning from the Gulf countries to Kerala.

SHRIMATI SHOBHANA BHARTIA (Nominated): Thank you, Mr, Deputy Chairman, Sir. The
decisive election mandate has significantly altered the context and the expectations from the Budget
that prevailed before the results were out. In a sense, the mandate has reflected new India's
changing aspirations. While on the one hand, it has given greater power to the UPA Government to
frame policies and implement decisions, on the other hand, it has shown the importance of growth

with equity as the guiding principle for all future Governments.

Sir, the Budget must be viewed against the changed political backdrop as also the green shoots
which are appearing to show up in the economic domain. This is a Budget for Bharat. The UPA
Government has made handsome allocations for programmes pertaining to rural India and to the
urban poor. It is part of their aam aadmi agenda which they have pursued all along. In doing all this,
however, they have risked an alarmingly high fiscal deficit at Rs.4,00,000 crores or 6.8 per cent of the
GDP. | think, it is, perhaps, the highest in more than a decade. The underlying assumption, of

course, is that this greater spending will provide a stimulus to the economy till such time the private
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sector investments and the private sector also regain the momentum of boom years. The Finance
Minister had two options before him, either to provide a stimulus to the economy or to resort to fiscal
rectitude. He has chosen the former. To my mind, it is a gamble, but it is a bold decision and the only

way forward.

Unlike the other stimulus that had been provided, this one gives money in the hands directly of
the public, of the consumer. This along with ceiling in the personal income tax which in itself would
give about another Rs.9,500 crores of disposable income, all this should help to create demand and
generate growth, | would like to congratulate the Finance Minister for taking this very bold decision.
But there is a concern because the revenues have been shown as that. Therefore, where would the
increased money come from? It is bound to put pressure thereby driving up interest rate, making
loans much more expensive for the private sector which has just started seeing the upward swing.
The Finance Minister's decision, however, to continue with some of the other fiscal stimulus
measures to the private sector are a welcome step and indicate his intention to build on the
momentum that has been generated. The increase in the minimum tax, however, is a bit of a
dampener and with due respect | would like him to consider looking at some sort of review of this.
There are many other welcome measures abolishing the FBT, which was a draconian tax and in other
targeted areas such as SME sector and the export sector. | have a suggestion for the Finance
Minister's consideration. As far as SME sector is concerned, where one is seeing the majority of the
job losses, at the moment, the SME sector can only go to the RBI for debt restructuring. That only
postpones the problem; it does not do away with it. Many countries have adopted a model where an
equity fund is set up to take equity in such small-scale sector units that are found feasible. This will
help them to clean up the balance sheet, help them to take fresh loans and go a long way in trying to
restore their health. | would like to leave this suggestion for the consideration of the Finance Minister.
He has also spoken about bringing India back to the 9 per cent growth. This, to my mind, is not
going to happen very soon. This cannot happen unless we see the signs of revival of global
economy. However, the return to high growth will only be sustainable when we address the issues of
our infrastructure, the gaps in our infrastructures, both hard and soft. Sir, the state of play as far as

power sector is concerned, is perhaps the area of the biggest concern.

The Economic Survey also acknowledges that the power sector exhibited considerable shortfall
in recent years and due to this the energy shortage has only increased. There is an urgent need for us
to reverse this. The Survey also showed that the growth in electricity generated from power utility in
2008-2009 was actually only 2.7 per cent as opposed to the target of over 9 per cent. Our per capita
consumption of power also is abysmally low. We are only one-third of China and one-fourth of Brazil.
If India wants to emerge as an economic superpower; we cannot be a nation devoid of electricity.

The Budget has set aside a good allocation of almost Rs. 16,000 crores, but to my mind, the problem
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is not in budgetary allocation, the problem is in transmission and distribution. The state of the
electricity boards, the state of the DISCOMS is financially not viable. Projects face an issue in terms
of land acquisition, as we have discussed earlier today, in environmental clearances and there are
contractual obligations, which are very difficult to meet. This along with other areas in infrastructure
development whether it is shortage of ports with ports being congested, airport modernisation needs
to be speeded up as also the highways and roads. All this, Sir, is proving to be a bit of a bottleneck if
we want to return to a sustained 9 per cent growth. However, Sir, just having wider roads, just
having more ports and airports, to my mind, is not going to solve the situation. In the long term, we
also have to address what the Prime Minister has termed as the issues pertaining to soft
infrastructure. So, the next big leap for India's economy really hinges on our ability to go big on
education, to rapidly expand our healthcare system and to help evenly distribute the benefits of high
growth. Almost a third of our population is illiterate and only 12 per cent of those who go to primary
actually reach colleges. Only one-fourth of those who have got their degrees or who are graduates

are employable. This is a pathetic situation leading to a lot of demoralisation.

When the UPA came to power in 2004 it listed, providing universal access to quality education
and to health amongst its seven core objectives. In the subsequent Budgets, unlike the previous
Government, it made budgetary allocations and the amounts put aside for education and health more
than multiplied. It went up almost three times for education and it doubled for health. This Budget too
has seen a very good increase, almost 19 per cent for education and 22 per cent for health.
Hopefully, the thrust on higher education with more IITs, [IMs and institutes of vocational training
which to my mind are the need of the hour, to try and harness the energies and the skills of those
who drop out and try and train them to get employment is something that the Government has been
focussing on and needs to be speeded up even more. Sir, | will just end by saying that the lesson
from the elections and also from India's growing resilience in the face of the economic downturn is
that it pays to concentrate on inclusive growth and the efficacy of programmes such NREGA and
Bharat Nirman more than point in this direction, but, there is an issue in terms of implementation,
and, therefore, its the last mile delivery, it is the delivery system which has to be made much more
robust. So right from infrastructure to rural employment the key is in the execution. Also the decision
to bring in the Food Security Act is a very, welcome step. Once again the delivery mechanism needs
to be in place. The Budget has taken a big gamble in allowing for a very high fiscal deficit. The

gamble has to pay off and it is time, Sir, | would like to request that the money must speak.

WER dvdra R (3R : gikan IR, &9 AN 9oi IR 989 3R I8 ©1 TS A3 AN
Eﬁﬁ, ﬁ.\_rl’cfé"cﬁ%ﬁTl’cﬁ?Eﬁﬁ, economist Eﬁﬁ, W#’f@m, foreft 5 BT fF deficit financing &1
TN, HRGT UIST P oo™ 7 P8 AR I &1 H 71 5301 g R 39 2 H Al AR B 91$ ©, I8
population &1 3% 1 # S population BT W BT XET 7, ATR R WY T 177 977 <l - 3nft St ey
Tl T, T Tl I8 T 3R T 14 &) B} &_) I8 S 519 I8 el e 5 b 9 ot ¥ H8dl §
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{3 RIS =TT, T8 W=, I8 W, ST o Tel B BRI 9¢ SIGH Al ThiH Het S ? wfer aret
F 31T @ | have not seen a single person who could dare to say o population P UieeT™ BT B9
CHE HRAT T MY U I A I R 22 A 7 1 fohan? fhey TSt 192 3771 A1S 1 i 31T S
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D6 el [Hall
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join hands to provide identity certificate to all Indians who are in the Middle East, European countries

so that they can apply for citizenship. 3d sﬂ'"ﬁ 1 B B %I'Q 3T FEd & fb 8 ﬁﬁﬁf{ Eal ]%I?[
¥oht €, B AR @adl & f 3 We @1 91 &1 81 IR 91 Ugdl I8 W s ot § 99 w9y
Minority Commission T TR-IRHT 2Tl H 7 folg aga STl TP & 15 BSTR AN il 81 7Y,
Afp Tdh 0} S%?FI T EH| 31T, because Pakistan Embassy is all out to help Pakistanis. Indian
Embassyﬂﬁﬂﬁﬁaﬁqﬁ?ﬂa??ﬁﬁﬁﬁl
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R, AT I <A {1, S0P U Qb amg &3em g4 <59 < €, | am always grateful to

you. Thank you.

MR. DEPUTY CHAIRMAN: Dr. Keshava Rao. You have ten minutes.
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DR. K. KESHAVA RAO (Andhra Pradesh): Sir, | have now been called upon to speak at this
stage of the debate and given ten minutes. | think, in the economic jargon, 1 will not be adding any
value addition to it for the simple reason, | would not, first, repeat anything that has been said.
Second, all that has to be said, in defence of the Budget, is there in facts and figures in the Budget
speech. Besides, the Economic Survey has fortified the same thing. But, nonetheless, | was tempted
to correct, with all humility, the distortions that have been brought in by my friends from the other
side. Sir, | should not be mistaken here. Simply, the major Opposition thought that we were anti-
people. First of all, we must know what exactly these people are. If these people thought that India
Shining was people; if these people thought that the Zone of India in a country like India were the
people, let them. The people have been looking at this Budget with a lot of interest for two simple
reasons. Number one, we had got an increased mandate, not without any reason. Number two, we
were speaking during this poll campaign to many issues which were very interesting and very basic to

the livelihood of this country. And, there were my friends who had been opposing us.

Now, the results have shown, that means, the people have shown, the mandate has shown, the
ballot has shown that you were wrong and | was right. | am saying this with all humility; | am not
saying that | am a great man here. After all, all of us are patriots. | know we differ; that is why, |
heartily welcome the heartening remarks that Mr. Arun Shourie made in the very first sentence. He
said that he had congratulated India for its stand in the ADB, where we won the vote and got the loan
for Arunachal Pradesh. That should be the spirit. That is our spirit. When we discussed the Motion of
Thanks to the President's Address in the House, we did say that we have not won, we have been
likened by the people; the people thought that our programmes were right, they thought that our
schemes were right; that is why they voted for us. But that does not mean that they have rejected
you, they have doubt for you. You have been my good friend. This is exactly what was mentioned by
Mr. Yechury. Their Left friends are here. We have never said that we have left you. All that we have
done in the elections is that we stood steadfastly to what we believed. Socialism was not taught to us
by the Leftists. The land to the tiller was not given by the Left here; it was given by Gandhiji and we
stood by it. All that you wanted to do is, whenever we took a stand, really wanted a shore; or get
blackmailing grip that you had over us. This is what exactly you really wanted to do. When the
majority of the House took a particular stand on an issue where you were also a partner from outside
and you had a different view, instead of arguing and convincing us of that view, what you did was to
try to vote us out. That exactly is considered as blackmailing. But, yet, let me tell you, we have to

accept that your friendship, your association lasted for four years.

But that does not again mean that whatever socialist programmes that we had undertaken were
due to you, as Mr. Yechury tried to say. Nationalisation of banks was not your theme. Years back
when banks were nationalised, it was an Indiraji's decision. If the Communists want to take credit for

it, they can join the bandwagon but should not take the total credit for it. Let us take the Budget. Sir,
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| am only trying to correct the distortions. | will not repeat what has already been said. As a matter of
fact, | have brought all those things, but | thought not to do so. Let the Communists be very clear on
this point. When we have come here, when the new Budget has been presented, it has adhered to
what. It has adhered to the same CMP which Mr. Yechury, sarcastically, put as UPA-Il. The UPA-I,
the CMP of your liking has become the article of faith with us. The real focus today is the rural India;
the focus, today, is the aam admi, the focus here is nothing but social democracy. Mr. Abshishek
Singhvi tried to debunk most of the untenable arguments made by the BJP friends. | would only
sympathise with Mr. Abhishek Singhvi because | know Shri Venkaiah Naidu more than most of the
people do. He is one of the best friends, a very good politician, a good Statesman but economics
has been his weak forte. Economics has not been his forte but even he said, Sir, that we were anti-

development oriented.

I want to know what exactly this anti-development orientation is. He said, 'when you are trying to
get the money and trying to spend it, this is anti-development oriented. Now, this is a new theory.
Abhishek Manu, of course, treated us to a greater span and he quoted right from Adam Smith's
classicism to Feedman's comments, to that of Keynesian intervention of economics to that of new
neo-liberalism of our friends. All that we have seen-but that is not necessary now. But if we are trying
to look at our own self, the present position, | am coming to the Budget now, what exactly has the
Budget tried to do? Whenever we are trying to debate a Budget, we must know when it is being
brought. The time and space are the two important things that we look into even in the Budget.
Presently, we are going through a worst kind of global crisis since the 1930s. Though it cannot be
equated with the Great Depression, nonetheless, the situation is akin to that. We don't have the
stagflation today. We don't have that kind of a recession today. But, yet, millions of jobs have been
lost. People are out of jobs. The prices have gone up. The exports have got a beating. Although we
are not very much impacted by the crisis, but as a part of the inter-dependent world, we cannot
claim that we are insulated. So, we did have its impact on us. Against that background of global
crisis, against the background of our own failures, we had to come out with the Budget as a solution.
What could be the solution? The solution is two-fold. One is, have more growth Earlier we had a
blistering growth of 9.9 at one time. It came down to 6.2 but it is now being said that it will go up to
6.7. Having seen that growth, we are thinking, can we get back to that? Can we revive that growth
rate? How can it be done? It can be done when you mobilise your revenues. How do you do that?
Can this particular situation of financial crisis period give us the strength to get that kind of money?
Even if we have that kind of money, what kind of other resource that should be there? How would

you distribute it ?

So, these two things became very important for our Finance Minister to look into. Now, this
situation cannot give us more taxes. Mr. Yechury himself has said that we cannot milch the cow any

more. So, we have to go up to a certain stage. Still if some gap is there, what needs to be done?
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Should we sit quiet? As Mr. Venkaiah Naidu has said, "To keep the blanket full and not even show
your feet out.”" We cannot do it and the Congress Party will not do it. A great responsibility has been
cast on us. The people have offered us their support today. According to some, it might be 7 per
cent. According to me, it might be something more. | am not going to repeat Mr. Arjun Sen's report
here. But, nonetheless, it is certainly more than what we have been thinking. So, what we need to
do is, if the private sector is not coming up, even if foreign capital inflows are going out, are
reversing, then the Government needs to step in. How does it step in such a situation? You borrow
money. You created nothing but a deficit. You already have a revenue deficit. Revenue deficit is
because you could not mobilise the kind of money required because the situation is not there. You
cannot get it because the things are not good. At the same time, we cannot impose more taxes
because the people are not prepared to pay it. So, then the fiscal deficit comes in. So, we have 6.8
or 4.3; even if you are bringing it down, this deficit becomes inevitable. | totally agree with
Rangarajan. He mentioned about the vicious circle in which we could be subjected to tomorrow if this
kind of situation continues to go on. But what is the way out? One has to take a risk. | am asking all
the economists sitting here, can you create a capital without a risk? One who is not prepared to take
a risk will lose everything. So, what | am trying to say is that this risk becomes an economic inevitable
thing, inescapable thing. So, we have taken this risk and let us see how do we fill the gap. You are
not believing the Government even though reports are there. Today, we are one of the fastest
growing economies in the world. We are number two in the world; and if BRIC reports are to be
believed, we are going to be the third largest economy in the world along with Japan and China. But
even with this report with you, still you have some kind of apprehensions. You are still behaving like
doubting Thomases. The Budget papers have told us about the medium-term measures which we
would bring in. There is also a time-bound programme in that; within two years, it would be brought
down to 3.5. Let us wait and see; from five points it would be brought down to four points. Why all
are concerned about deficit is only because of the FRBM. Because we brought FRBM last time, we
thought that there is a sanctity attached to the figures of zero and three per cent where fiscal deficit
becomes zero and this becomes 3.5. | don't know what is the sanctity attached, but nonetheless, |
would not like to comment on it at this point of time. But, Sir, let me tell you, as Mr. N.K. Singh said
...(Interruptions)... N. K. Singh threw a spanner in our minds. He said this crisis which has come in
India has not come due to the global crisis; it had come much before it. He has come out with
figures. Last year, in 2008-09 when we brought the Budget — with my greatest respect for the then
Finance Minister, who was considered to be one of the best five Finance Ministers of the world — Mr.

P. Chidambaram, came out with some kind of a neo-liberal approach.
MR. DEPUTY CHAIRMAN: Please conclude, Dr. Keshava Rao.

DR. K. KESHAVA RAO: Sir, | shall not take more than a minute. So, he has tightened the

market. Today we did not have the money. So, we have that kind of a bottleneck through which we

271



2.00 P.M.

have to go through. After that what we saw is today's situation. In the last Budget we promised a
GDP growth rate of 11 per cent in the Revised Budget; how it is being anchored to the present
Budget? Now, we are faced with three challenges. We would like to go back to our 9% GDP; which
means all that is being done like tax rationalisation and so on ...(Interruptions)... Secondly, we
would like to have a public spending; if not coming from the private capital, because the Government
will take the responsibility and this spending will be concentrating on the aam admi and would be
inclusive so that we cover all. Third and the last point, although we have talked about all this, how
about implementation? Sir, all your criticism does not stand validity because the Prime Minister's
Office has today a monitoring cell and we have 100 days' programme which agenda gives us

everything to be looked into.
MR. DEPUTY CHAIRMAN: Dr. Keshava Rao, please conclude.

DR. K. KESHAVA RAO: With focus on these three areas and with a focus on people, the rural

population, the poor man, | think this Budget is not only balancing but also pro-poor and inclusive.

i} I ARTIOT A1 (STR Y<T) : STFIRT 7RI, ugel af § 7 fat 40 Sf o1 qems 3=
A 6 B "I F T 3iR U1 SU PRIAT &, Wb IFBT monitoring AT AET ST 1 BT
=1y SR o9 fere & Ur e T 2, 99 fe9me & @rll & fog & ot Fepren S =nfeg)
Rrerad 78 & 6 95 A MM &1 o e e 387 € 3R qR &1 4 &1 781 81 TeT 21 gy § g
5 39 BYY &1 WE] STANT &1 3R YR B TR ST B YR1-GR71 B et R 6 <1 1 far
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TR, TA I I HE1 A F 59 qoic H THedIE Pl T PR $ (oY HEl Bls a1 e
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P FEAY 3T FeHl 8, oMb 39 IR H WWHR BIs HH T8l Sl W61 81 THD! AHAM W TaHe
1 30T f 987 W BT 2, A WRPR 39 fawy # FiRaryde s e I8 71 39 3R 3
F AT A TR W IR T [ 59 T 31 3R fORIY &9 T 78163, 391 UF BRI I8 W §
5 R I8l 37 oAl § TR Wt 959 B oFR TR &R oY @) @rE @1 urer 71 W @ 7w
TS GER AT H Y TefdT STe|

ARG, W U R Slum Dog Millionaire 31T 2ftl S 3fex wRd &1 fRuf faars 7€ 8 f&
RS BT 21 A1 Geb Al g8 AR faams 18 2 3R gl TR U SATeH] Uh §9IR BRI BT 1 AT
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B 3T T2 9¢ YT $39h S 0% {29 &1 S ) STovd 21
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IgFITafT i, ) I19 § I8 1 Ig T B 4R F 3iER S IR a3 §, S 70-75 WS
FehH? AR 1 31T SHHT TRT 3519 f[Aegpel @ 81 11 81 SHHT ART o4 93-93 Aled d
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PROF. M.S. SWAMINATHAN (Nominated): Sir, | shall be brief. | want to make four points. First

of all, 1 want to compliment the Finance Minister for the emphasis given on food security in the
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Budget. We can live without anything, but not without food. The Government, both the State
Governments and the Central Government, of this country have the responsibility to see that
adequate food is available for nearly 120 crore of human beings and also 50 crore of farm animals like
cows, bullocks, buffaloes, etc. We generally forget that they also need food. In our country, livestock
and livelihoods are very, very closely related. Therefore, there is a terrible responsibility. | am very
happy that the Government has now stopped the export of 6,000 tonnes of wheat. In today's world,
the most precious asset of any country is its grain reserve. Two years ago, we saw in our
neighbourhood, Bangladesh, prices going up. We had, fortunately, grain stock. Otherwise, we could

not have managed the situation. The price of rice went up by 300 per cent within 2-3 months.

Therefore, we should maintain our food reserves at about 50 million tonnes rice, wheat, jowar,
bajra, ragi and so on. The reason given to the pressure of export lobby is that our foodgrains storage
is very poor, that there are lot of storage losses and post-harvest technology is very poor. Now, the
answer to that is not exporting grains, but, we should now develop storage capacity. This is my own
suggestion to the Finance Minister and through him, to the Government of India that at least 50
locations all over the country may be developed to create one million tonne each storage capacity of
the foodgrains of the most modern types of storage system, not the gunny bags and so on where
there are losses. | think, it is a worthwhile investment. It will pay us. | want to repeat again and | want
to go on record that the most precious asset of any country today is its grain reserves. If you don't
maintain it, you will be in serious difficulty. The other suggestion | wish to make is that in the report of
the National Commission on Farmers, we have a whole chapter on food security. We had
recommended the establishment of a National Food Security Board under the Chairmanship of the
Prime Minister as a pan-political board where all the leaders of various political parties are presented.
| feel the time has come. Probably, in the legislation that is coming up, there should be a provision for
an overall political oversight for the food security system. It should be non-political. That's why | call
it a pan-political board which should be established. The details are there in the report of the National

Commission on Farmers.

Sir, the third is the alarming statistics — yesterday, Mr. Arun Shourie also mentioned it — on child
malnutrition in our country. According to the Economic Survey, the position is very serious. Forty-six
per cent of children below the age of three years are highly malnourished including in Punjab. Even
though there is not so much of poverty, still 28 per cent of the children in Punjab are malnourished.
Sir, we are investing lot of money in Knowledge Commission, knowledge power, super power,
knowledge era and so on. But, the fundamental fact is that the brain development of a child is
completed within the first three years of age. If during that time, the child is going to be
malnourished, his cognitive abilities are impaired. So, you are condemning a whole set of children of

our country. In an age of inclusive growth, you are excluding the children of the poor from this
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knowledge era. So, | would say that the whole food security issue might decentralise the grid of
storage of the most modern type with a capacity, at least, of one million tonne each at 50 locations in
North, East, South, West and so on. The National Food Security Board, a pan-political board, must
be established. Also, the child nutrition must receive the most urgent attention. It can be part of the
National Rural Health Mission whatever may be the mechanism. ICDS is there. In spite of ICDS, we

find that the statistics are alarming.

Secondly, Sir, again | would like to compliment the Finance Minister for the additional allocation
he has given to irrigation water. You can do anything. But, without water, you can do nothing. Both
for drinking purpose of human beings and for plants and animals, you require water. Now, | would
request the Finance Minister and the Ministries concerned that at least five per cent of the money that
they are allocating for bringing more area under irrigation, must be kept for improving irrigation use
efficiency, the efficiency of water. They always measure irrigation by supply augmentation like more
million hectares are brought under irrigation. But, we are not talking about as to what we are getting
out of every drop of water. Sir, fortunately, the Ministry of Water Resources initiated two years ago a
programme called 'more crop and income per drop of water' in about 2000 villages. | have studied
the data. There is very interesting data. In many cases, 50 to 100 per cent more efficiency and more
income can be obtained. | would request that in addition to the allocation to irrigation, at least, five
per cent of it should be reserved for irrigation water use efficiency. We can draw the lessons from the

programme 'more crop and income per drop of water'.

Thirdly, Sir, again the Finance Minister has rightly said and | quote, "The Women's Self-Help
Group movement is bringing about a profound transformation in rural areas. 2.2 million Self-Help
Groups have been linked with banks. | would suggest that we start similar Self-Help Groups for small
and marginal farmers — for those who own less than one hectare. Over 80 per cent our farm holdings
today are less than one hectare in size. Now, they are not satisfied. There is a stagnation. You read
the Economic Survey. You can spend any amount of money. But with the efficiency of very small
farms, they cannot do ecological farming, integrated pest management, scientific water management
and post harvest management; all are poor. Because these are very poor small farmers, | suggest
that we start a programme of Small Farmers Self Help Groups as a movement. That means, give
incentives like group credit, group insurance and many others, also centralized services for
decentralized production. There are schemes like Agri Busines Centres, Agri Clinics, and so on,
which are not functioning. If we are not able to bring about a small farm management revolution, | am
afraid, our yields will be low; we will go on making investment, but it will not pay. So, my request to

the Finance Minister is, just as he has taken pride in the SHG movement among women, start a
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similar one for men also. This should be for both, men and women. The mabhila kisans will also be

there in the small farmers' movement.

My fourth point, Mr. Chairman, is, the Finance Minister has, again, mentioned about the National
Action Plan for climate change. Now, in the recent L'Aquila meeting, near Rome, of the G-8
countries, which the Prime Minister also attended, they have agreed, they have almost accepted a
two degree centigrade rise in average temperature because, as they say, the maximum we can bring
down the emissions is about 40 per cent. That will lead to two degrees; otherwise, it will be become
four degrees. The two degree centigrade temperature rise has enormous consequences on our
country. There are eight missions in the national mission. My suggestion is that one more mission
should be added; that is for the coastal areas and the islands; 25 per cent of our population are living
within 50 kms. from the shore. Most of our major cities, Mumbai, Calcutta, Chennai, Cochin and
Vizag, are along the Coast. And one crore fisherman families are living there. Now, they are all
endangered. We had a sample of it during the Tsunami of December 26, 2005. Sea-level rise is one
of the consequences of higher temperature, of global warming. Therefore, | would say that let there
be also a mission for the coastal areas. We saw in the television what is happening to Mumbai. | do
not know what is going to happen in Mumbai if there is going to be a sea-level rise of one or two
metres. There will be a great difficulty. They have gone right to the Coast, the Navi Mumbai. Every
one of them is going right there. They are putting airports near the shore with the result that they have
all been getting inundated. So, this additional mission is a very important one. This mission will be

doing anticipatory research and action in order to save lives and the livelihood along the Coast.

Finally, I compliment the Finance Minister again for the Rs.500 crores to Sri Lanka. | have studied
this problem in some detail. Therefore, | am suggesting that part of this money should go to the
agricultural renewal of the Northern Province, i.e. the internally displaced persons. Most of them are
farmers or fishermen. One is, of course, immediate demining, and so on and so forth. But,
nevertheless, they should go back to their life; That means, it is really coming back to renewal of
agriculture, animal husbandry, fisheries, and so on. So, there is a great opportunity for India to help
these very unfortunate victims — Mr. Raja described it yesterday- of a war which was imposed on

them. Thank you very much, Sir.
MR. DEPUTY CHAIRMAN: Thank you, Mr. Swaminathan. Now, Mr. A.K. Sengupta.

SHRI ARJUN KUMAR SENGUPTA (West Bengal): Thank you very much, Sir. | am so happy that
you called me to speak on this occasion, particularly after Mr. Swaminathan, because | have also a
number of suggestions to make. At this last moment, | do not want to get into the general discussion
of the Budget. The only point with reference to Finance Minister’s speech is that he should not feel,

at all, apologetic about the fiscal deficit issue. This is not a major issue. This issue, probably, could
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have been considered at a point of time when there was a huge private sector demand, a huge
private sector investment. That is not taking place. More than Rs. 1,40,000 crores of money has

been injected into the system; that has not been used !
[THE VICE CHAIRMAN, (SHRI TARIQ ANWAR) in the Chair]

So, | think, what he is doing is a right approach, this time, to find the ways of raising demands
and give a push to the output and a push to tne GDP. | don't think we should be terribly worried
about this criticism of fiscal deficit, particularly, when he has laid down a map that over a period of
three years the fiscal deficit will come down. It means that he is aware that fiscal deficit should not go
rampant. But at a particular time like this, is not a major issue. He should not be terribly worried

about it.

Having said that, | would like to bring to the attention of the Finance Minister that if he is really
trying to push his programmes of development, he must see to it that the social development
programmes are actually delivered. The point is that he has given three objectives. The third objective
is to effectively deliver the programmes. But how is he going to do that? He has not spelt it out and
that is the most important thing to do. You must see to it that the money that you have announced,
provided in the Budget, actually goes to the people for whom they are actually meant. Sir, for this
purpose, | would like to make a suggestion. Please constitute an Authority which is not exactly a part
of the Government so that it can retain an arms-length relationship. It is not a commission it has to
be actively involved in seeing that the things are done. But an Authority which will have power to look
into why a particular programme is not being delivered. It is extremely important to know in the case
of NREGA and in the case of many rural development schemes. We have adequate knowledge that
they are not being delivered. But there has to be an Authority to see that it is delivered and it should

be able to tell the Government to pursue that purpose.

My second suggestion is this. | am very happy that Swaminathanji has raised this question of
Self-Help Groups among small and marginal farmers. The Commission | headed till April this year had
submitted a report on small and marginal farmers' group. Surprisingly this small and marginal
farmers' group account for 84 per cent of our farming families. They get only two per cent of the
credit, even less than two per cent. Actually they used to get two per cent in 2004. Now they get less
than two per cent of the actual credit. In that report we have suggested that you must now adopt the
policy of forming Self-Help Groups of small and marginal farmers exactly on the lines as Dr.
Swaminathan has suggested. | should also mention that some such experiment has been done in
Andhra Pradesh, but not exactly the way you will try to do it. But this is a thing on which | fully

support Swaminathanji. In the same way, he has talked about women Self-Help Group In a sense it
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is much more important because small and marginal farmers include women also quite substantially.

But the new approach to help the small and marginal farmers is through Self-Help Groups.

The third suggestion is about debt management. | have seen in the newspapers a lot of talk
about a Debt Management Authority. It is bad. It can't be done from outside. But there has to be a
Debt Management System within the Government, with the Finance Ministry or with the RBI, which
will look after the whole amount of debt that has Deen accumulated, how they can be managed over
a period of time. | think that has to be taken seriously and at some point of time a mechanism has to

be established.

My final point is about disinvestment. It is very clear now that the public enterprises in India were
created not on any kind of ideological basis. But it was created by our founding fathers on the basis
that public enterprises were, as Panditji termed, "commanding heights of the economy". You will be
able to use them for guiding and channelling the resources and energy of the country. That is
precisely the role the public enterprises have actually played. We have seen that from the most
unlikely quarters praises are coming for our nationalisation policy. It is very interesting. Today, those
who are supporting the bank nationalisation, which was done earlier, were very vocal against it at
that particular point of time. But again these nationalised banks have played a role of commanding
heights. It has really developed Indian agriculture and Indian savings, and a lot of things have been
done by that. This is what the public enterprises have been doing. But that does not mean that their
investments cannot be sold, particularly when the Finance Minister has categorically stated, the
Congress Manifesto has categorically stated and the Congress President has categorically stated
that they are not interested in privatisation. That is, at no point of time it will not go below 51 per cent.
That will require Parliamentary approval. If that is the case, then the question of investment in public
enterprises is like anybody else's investment. My investments need management. | can invest and
then | can manage that investment to increase my investment. Similarly, instead of calling it
disinvestments, the Finance. Minister may consider setting up an Authority or a Commission to
manage public enterprise investment which would include the clause that on certain occasions these
can be sold. It can also mean that it can acquire new investments. Why | am suggesting this is, it
should be done openly. There should be complete transparency in this. It should not be done
stealthily. It should not be done in the background. It should be quite open. There should be an
Authority which would be continuously present in the market to look into the opportunities of public
enterprises' investment assets, where it can be sold, how it can multiply the value, etc. and

sometimes, it can actually acquire assets. | would not be unhappy at all if the ONGC sells some of its
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shares in order to acquire a lot of other investments in Russia or even in African countries in the oil
reserved areas. This is the way investment economics work and we should apply that to our public
enterprises investment also. In that case, it is not disinvestments. It is actually investment

management. That is the way the Government should actually pursue this policy. Thank you.
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DR. T. SUBBARAMI REDDY (Andhra Pradesh): Sir, | congratulate our Finance Minister for
having presented a historic and unprecedented Budget. In the very constrained circumstances, he
has given more than Rs.10,00,000 crores. We must bear in mind that we are passing through the
global recession. Still, fortunately, India is not so much affected by it. The hon. Finance Minister has
taken all pains to make more allocations for both the economic growth and the social sector. The
social sector is very important. Some hon. Members, while speaking on the Budget, criticised the
Government for allocating so much money for the social sector. They criticised the Government for
taking up so many development activities. They criticised the Government for having Budget deficits,
etc. On the other hand, some hon. Members said that industrial growth is very important for our
country. They emphasised on the economic growth also. So, this contradiction is going on. One
thing is very important for us. Whatever happens, the most important thing for the hon. Finance
Minister, the hon. Prime Minister and the hon. Chairperson of the UPA is to eradicate poverty and
see that employment potentiality is increased and overall development of the country takes place.
Since the time at my disposal is very short, | would not repeat what has already been said by the
earlier speakers. The Finance Minister has given Rs.39,000 crores for the NREG Scheme, which is an
increase of 144 per cent. For the Pradhan Mantri Gram Sadak Yojana, there is an increase of 59 per
cent; for the Rajiv Gandhi Gram Vidyutikaran Yojana, there is an increase of 27 per cent. Then, for
farmers credit, the Finance Minister has increased the allocations to Rs.3,25,000 crores from
Rs.2,87,000 crores of the last year. Food security is very important. For the first time in the history of
Independent India, our Government has come forward to give a poor man foodgrains at Rs.3 per
kilogram. It is a big challenge for this Government. It is a very courageous decision of the
Government. Giving 30 kilogram of wheat and rice at Rs.3 per kilogram every month is a great
achievement of this Government. This Food Security Scheme was also criticised by the Opposition
leaders yesterday. They asked the Government as to why the Food Security Scheme is there. | don't
understand it. Similarly, on the one side, they say that industrial growth is required. On the other
side, they say that the Government should not levy more taxes. At the same time, they say that the
Government should give more tax exemptions. Shri Venkaiah Naidu said that the Government should
raise the Income-tax exemption limit to Rs.3 lakh. | would like to clarify to him that it is totally wrong.
Three lakh Income-tax exemption means, an income of Rs.25,000 per month. In India, a man who
earns Rs.25,000 per month is not a poor man. He is an above middle-class man. So, for an above
middle-class man, how can the Finance Minister give tax exemption of Rs.3 lakh? The Government
is more bothered about the poor people. Therefore, proposing an Income-tax exemption of Rs.3
lakh, that too by the Opposition Members is not at all acceptable. | must say it is not correct. So,

what the hon. Finance Minister proposed, /.e., Rs.1.60 lakh is absolutely right.
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Similarly, Sir, in this Budget, a GDP growth rate of 9 per cent is expected. This is what the hon.
Finance Minister expects to achieve through this Budget, We must bear in mind that in its earlier term
the UPA Government achieved a growth rate of 9 per cent. Afterwards, because of global recession,
it has come down to 6.5 per cent. On this point also, the Opposition Members are criticising the
Government and saying that it should be kept at 6.5 per cent. | must say that we have achieved four
per cent increase in agricultural production whereas the NDA Government had achieved only 2.5 per
cent increase. Therefore, here also it is the achievement of the UPA Government, In the present
Budget, our Government is planning to maintain at least 4 per cent increase. | need not repeat,
already there are credit facilities for farmers and there are so many other facilities for agricultural

production. So many facilities have been given.

| would like to say about reforms. Regarding reforms, it has become a fashion for a lot of people
— intellectuals, distinguished persons. They say that reform is not pursued. Let me clarify to the
House that reform is of two types. One type of reform is, licence-raj has been removed; when our
present Prime Minister was the Finance Minister, it was started, Free cash flow, investment has been
allowed from the world towards India. Also, import of various things are required. This is one type of
reform. The other kind of reform is, subsidy is given on fertilizers. People say, 'Remove the subsidy,
we want reform." That is not the reform. If you remove the subsidy, immediately you only would
attack, 'Oh! Subsidy has been removed. What about the poor agriculturists and farmers?' Though
the Government is planning to remove subsidy, in fact, several times, even the Finance Minister has
been planning to do it; why could they not do? There would be uproar, again. Therefore, such type
of reforms could not be done. | cannot understand why others say that reforms are not pursued.
They say, 'Reforms are not pursued, therefore the Budget is not good!" Somebody says, 'Industrial
production is not good, industrial growth is not good, therefore, the Budget is not good." Another
Member from the Opposition would say, 'Now, the Sensex has gone down.' Yesterday, the Sensex
has gone up! It is going up again now. Industry has been encouraged, surcharge has been
abolished, the fringe benefit tax too has been removed, on export too so many facilities are given.
Therefore, with these measures we are bound to have the industrial growth. The Finance Minister is
planning Budget deficit of 5.5 per cent only in the next year, 2010. In 2011, he is aiming at 4 per cent.
It is possible. Yesterday also he clarified it in the Lok Sabha that he can do the financial discipline.
With the financial discipline, he said that he can plan for more industrial growth and more economic

growth.

| must say that this Budget has taken into account the social sector, has taken into account the
overall development, has taken into account every sector. Now, the Opposition makes a big uproar,
'Debt is being taken, there is deficit finance!' What is deficit finance? Last year, they had taken Rs.

2,85,000 crores. The Government is borrowing.
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You see, any business house, or anybody, can borrow money and indulge in development.
Here, also, the Government is helping various sectors and, if necessary, it is borrowing the money.
Year by year, they are going to reduce this borrowing. A day will come, perhaps, after four-five

years, the deficit finance will disappear by witnessing more economic growth and industrial growth.

| would like to say on one more thing. Mr. Palanimanickam, the Minister of State, must note
down, tourism is also very important for revenue generation. In the world, India is one of the biggest
tourism attraction. Therefore, you need hotel industry too to be very much encouraged. But,
unfortunately, for the last 6-7 years, the hotel industry is tagged down with the real estate. The real
estate is totally full of fluctuation, risky gambling. It is highly unpredictable. Tourism industry cannot
be linked with that. It must be seen that this too becomes one of the robust industry not linked with

the real estate.

| would like to speak on one more thing. Nobody raised this point till now. Rs.1,45,000 crores of
cash has been flown into the market in the last 5-6 months by the Reserve Bank of India by pursuing
various methods and encouraging the banks. What for? Because, 2008, the inflation went up to 13
per cent. When they wanted to cut credit, they said that 13 per cent rate of inflation is very
dangerous, so you increase the interest rate abnormally. This 'abnormal’ rate went up to 15, 16 per
cent. With the result, the industry also has been very much constrained and the growth has been
hampered. At that stage, now - the inflation as on March, 2009 has come down to zero. Inflation has
come down to zero. Still, the banks are enjoying the interest rates! This is in spite of the Finance
Minister's conference with all banks. He said, 'Come on, reduce!' They do not reduce and are
enjoying the fruits! There must be categorical instructions to see to it that to the extent they have

increased, to 13 per cent, they must come down, back to the lower rates.

It is unfair to have the interest rate more and discourage the industrial growth. Today the
industrial growth is being affected because of constraints in the credit system, because of the high
interest rate. | do not understand that in spite of Rs.1,45,000 crores cash flow into the market and
inflation coming down to below zero, why we should have the same interest rate. Then | come to
Arogyasri. Mr. Venkaiah Naidu though he was adversely criticising the Budget but in his heart of
hearts he knows that the Budget is very good. He must criticise it because he is in the opposition
side. Arogyasri is a scheme, which is very popular in Andhra Pradesh. Those poor who cannot get
themselves operated upon in hospital, the cost towards this is being borne by the Andhra
Government. That system should be spread all over India, not immediately but at the time of the next
Budget. The Finance Ministry must bear in mind this point. So, when the leader of the principal
opposition party says this, then the entire House must agree that it is a very good scheme. Arogyastri

scheme of Andhra Pradesh has become now a national subject, which is very good, Sir. Lastly,
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yesterday Mr. Naidu was telling ... (Interruptions)... Mr. Naidu was telling that inflation was 4.5
per cent when the NDA was in power but the inflation is very high during the time of our Government.
Let me clarify, Mr. Naidu, we are at below zero level inflation. Of course, he was comparing the
prices of some of the commodities; Wholesale Price Index is the reflection of inflation. Consumer
Index temporarily moves and it is temporarily going like this. ...(Time-bell).. So, in conclusion, | once
again congratulate the hon. Minister and | request the Minister of State for Finance that without
forgetting my two points, he must inform the Finance Minister about tourism and bank interest rate.

Thank you all.

SHRIMATI VASANTHI STANLEY (Tamil Nadu): Mr. Deputy Chairman, Sir, | thank you very much
for this opportunity. | recall of already having spoken on the Interim Budget. | would like to thank our
leader and also our DMK Party leader for giving me at this juncture this golden opportunity to be here
and express my views on the Budget. | feel like a kitten, Sir, trying to lick away the whole sea of milk.
| pray that you do not compare me with my size, it is only a comparison because it is an ocean of
welfare scheme by the Minister, | do not know where to start, what to include and what not. | would
like to thank the people of Tamil Nadu at this juncture for their clear verdict. Much against the
predictions of the media and Press, | attribute this to the verdict of our people of Tamil Nadu,
especially to the UPA, alliance under the leadership of our Chief Minister Dr. Kailgnar Karunanidhi.
This mandate is a clear mandate showing that the people have acknowledged all the efforts of the
State Government and the UPA Government and people's faith in the schemes of the Government.
So, | would like to thank the people of Tamil Nadu and also the people of India who have elected this
UPA Government once again to rule. | would like to congratulate the Prime Minister, Dr. Manmohan
Singhiji, and also the Chairperson of UPA, Madam Sonia Gandhiji for their leadership for brining back
the UPA to power.

The whole world was trailing back due to financial crisis in 2007 but India was able to show a
healthy 7.1% GDP growth last year. But this year India is also under the clutches of economic
slowdown and financial crisis. This is the time when our Budget is being prepared by our Finance
Minister to meet the challenges both, economically and socially and also has kept in view the global
demand. First, | would like to congratulate the Minister for admitting or stating that the economic
recovery and growth is a cooperative effort of the Central and State Governments. For the first time in
the history he has called upon all the Finance Ministers of the States to offer their remarks before
preparing the Budget. | hope that this healthy trend will continue. | would like to recall at this
juncture, Sir, that this is also the practice of our Chief Minister calling the representatives of farmers,
Government employees, etc. before preparing the Budget. | hope and wish that this healthy trend

would continue so that more contribution to the State is afforded in the future to come.

Our great poet, Thiru Valluvar says, which means that the farmers are the key persons of any

nation. Agriculture credit has been increased, the credit flow has been increased to Rs.3,25,000
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crores and also debt relief scheme has been extended up to 31.12.2009. One per cent tax reduction
is also announced which is a welcome relief to the farmers. This holistic approach has resulted in
food security for the country. But here also | cannot help myself comparing with our State of Tamil
Nadu where the Government has announced in this year's Budget that no interest will be charged on
the cooperative loans of the farmers if they pay their loans properly. So, | would like the Union
Government to extend this scheme to all the farmers of giving free power, that is, free electricity to all
the farmers that is being distributed by our Government. | hope this scheme will be extended to all
the farmers of our country. For the AIBP, that is, accelerated irrigation benefit programme, there is
an additional allotment of Rs.1000 crores for this purpose. Our neighbour States like Andhra Pradesh
and others are enjoying fruits of this programme but we have been waiting for a very long time. Three
projects are already lying before the Government. | call upon the Government to make provision for
us also under the accelerated irrigation benefit programme, Sir. | would also like to reiterate my
earlier request made in the interim Budget to keep minimum support price for paddy and it should be
kept on par with wheat. Now coming to taxes, it is a welcome measure. That the Minister has raised
the personal tax exemption limit marginally by Rs.10,000 and Rs. 15,000 for senior citizens and also
abolishing ten per cent surcharge on higher income, also scrapping the fringe benefit tax and also
keeping the corporate tax untouched. | think the minimum alternate profit of companies from 10 per
cent to 15 per cent is also appreciable to make up the revenue shortfall. | appreciate the Finance
Minister for announcing short term and medium term measures to save the economy and at the same
time bring the fiscal deficit in tune with the FIRBM Act at the earliest. Again | would like to quote from
our famous Tamil Nadu poet Thiru Valuvar that the friendship is not only for enjoyment and laughing.
When something wrong happens, you have to mention about it, you have to reproach it and you
have to see that it is being corrected. So, as an alliance party, we would also like to point out certain
shortcomings in this Budget. For example, the Government seems to be counting on assumptions to
just keep the fiscal deficit at 6.8 per cent of the GDP. The deficit is expected to be bridged by
collection of increased direct taxes and so on. Without mentioning any specific target for public
sector disinvestment, the Finance Minister has estimated to mop up Rs. 1120 crores during the fiscal
year. | am afraid, Sir, if any of the assumption does not work out, the fiscal situation wilt get more
precarious. | wish the Minister had more plans in the years to come to bridge this gap more
effectively and substantially. In the development process, aam aadmi continues to be the basic
slogan of ail the welfare schemes of the Government. It is commendable that about 4.47 crores
households are benefited under the NREG Scheme. ...(Time-bell)... Sir, give me two more minutes. A
budget provision of Rs.39,100 crore has been made for raising the wages from Rs.80 to Rs.100. This

reminds me of our party founder leader Anna's slogan that is, let us see the God in the laughter of the
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poor people. | would like to comment upon the National Security Act and on more provisions which
have been made under Bharat Nirman and Indira Awas Yojana, etc. But for the Scheduled Castes,

just Rs.100 crores have been allotted.

| hope more allocation would be made in future. Now, | would request the hon. Minister for
Budgetary provision for Intra-State River Linking Projects. Already, the Thambra Bharani Project,
worth Rs. 400 crores, is lying before the Government. Sir, more Budgetary allocation needs to be

made to Sethusamudram and Desalination Projects in Chennai.

Sir, last but not the least, | wish to say about the rehabilitation of Ceylon Tamils. | would like to
recall an incident from Mahabharata. Lord Krishna went as an ambassador to Duryodhana and asked
for giving Pandavas their rights and land. Duryodhana says that even a pinpoint of land will not be
given. But, ultimately, only Pandavas will win. In the same way, Mr. Rajapaksa is denying Tamils of
their rights. He says that their rights will not be given back. Now, in the name of rehabilitation,
nothing is being done. With all the efforts of the hon. Chief Minister and the hon. Member Smt.
Kanimozhi, the relief vessel, Vananha Man, is able to reach only now. Though Rs. 500 crores of relief
has been allocated to them, it has to reach them. For this, | request that concrete and continuous

measures should be taken by the Government.

Last point is this. | would like, as former Member of the Minority Commission and also as former
Member of the National Commission for Minority Educational Institutions, to commend the hon.
Minister for allotting Rs. 1704 crores for minority welfare. Sir, allocation for Maulana Azad Education
Foundation has also been doubled. | wish, on behalf of all the minorities, the poor of Tamil Nadu and

the country, the hon. Finance Minister with an Urdu couplet -
A AT & HATH Tb
IR AT 7 81 HAF TP |
Thank you, Sir.
THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): Shri Abony Roy. Not present. Mr. Naresh Gujral.

SHRI NARESH GUJRAL (Punjab): Mr. Vice-Chairman, Sir, Shri Pranab Mukherjee, who is
known for his prudence and sagacity, unfortunately, is steering the economy down on an extremely

risky path through his populist measures which will increase the fiscal deficit to alarming levels.

The total income of the Central Government, according to the Budget Estimates, will be Rs.
6,19,842 crores, but the interest payable alone would be Rs. 2,25,500 crores which is 37 per cent of
its revenue. This figure would certainly cross the 40 per cent mark once the Revised Estimates are

released in a few months.

Sir, such huge market borrowings of over Rs. 4.20 lakh crores by the Central Government and

increased borrowings by State Governments and the public sector companies will squeeze out the
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borrowing programme of the private sector. This, obviously, would mean that interest rates would be
under pressure and if interest rates remain at this level, then, | am sorry to say, my friend Mr. Rahul
Bajaj will not be able to sell his motorcycles, farmers will not be able to buy tractors and demand for
consumer goods would remain sluggish. As it is, housing loans are coming at
12-13 per cent interest, thereby, making it difficult for the poor and middle-class to buy cheap

homes.

Sir, | understand the Finance Minister's predicament. He wishes to kick start the economy. He
wants to give an impetus to industry by creating demand. However, throwing good money in populist
schemes, which does not even reach the ultimate beneficiaries, will not solve the problem till we fix
the delivery mechanism. Instead, in the short run, we need to, somehow, reduce interest rates so
that there is demand for goods and industry finds it viable to make fresh investment in plant and

machinery.

Sir, the Government is predicting 7 per cent growth rate in the current financial year. However,
our industrial growth is stagnant, the monsoon is disappointing which would mean a decline in our
agricultural production and our exports are showing a 30 per cent decline month-after-month. So,
what is the basis of this optimism? According to the latest issue of the Economist, India's deficit
could reach 12 per cent of the GDP in this year which is double of what the Finance Minister is

predicted.

The hon. Finance Minister in his speech has repeatedly emphasized the word 'growth." Sir, you
enable and encourage growth by providing investment boosters. You attract capital by rationalizing
and simplifying taxation. Nothing has been done in this respect except that MAT has been increased
from 10 per cent to 15 per cent, which in itself is a stop that is anti-growth and anti-industry. Sir, you
feed economic momentum by cutting out the Public Sector waste and by improving industrial
productivity, which is directly linked to labour reforms. Sir, the Budget makes no mention of
disinvestment and also of the Government selling its stake in sick PSUs. Out of 214 PSUs under the
Central Government control, only 160 are in the black, 54 are in the red, but only 99 have a positive

net worth.

Sir, we need to privatise rapidly so that public sector companies become more accountable and
the Ministerial interference in day-to-day running of the companies is eliminated. More importantly, it
would help the Government reduce its huge fiscal deficit, which is the need of the hour, as such a
heavy fiscal deficit would, certainly, lead to downgrading of India's credit ratings. It would also lead
to very high inflation rates in the medium to long-term, once the economies of the developed World

stabilize and the global demand picks up.

Sir, this Budget has done nothing for our labour-intensive export-oriented industries, specially,
segments like garments, leather, gems and jewellery, handlooms and carpets. They employ millions

of unskilled labour, many of whom, thanks to the recession, have lost their jobs. Garment export
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industry alone earns the country $ 10 billion per annum and employs 3.9 million people directly and 3
million people indirectly. It is the second largest employer after agriculture. It is distressing to note
that a small country like Bangladesh is exporting more than India. The Finance Minister needs to

urgently provide some tax incentives for a limited period to these labour-intensive industries.

Sir, | welcome the inclusive programme of the Government, especially, to provide subsidized
foodgrains to the BPL families. However, three questions come to my mind. (a) What is the
definition of a BPL family? (b) Where will the food to feed the poor come from? (¢) How do we

ensure long-term food security for our nation?

Sir, the entire House would agree with me that Punjab has, traditionally, been the food bow! of
the country. | want to caution the Finance Minister that if the present attitude of the Central
Government persists and Punjab's demands for strengthening and improving its canal system are
ignored, the State would not be in a position to feed the nation in the future. Our groundwater
resources are fast depleting and our yields are also declining. We have requested the 13th Finance
Commission to provide Rs.12,750/- crores as 90 per cent cost of repair and expansion of our water
resource infrastructure till 2014-15. This will ensure much higher foodgrains production and food
security for the country. Sir, from the last six weeks, Punjab has been spending Rs.250 crores every
week to buy expensive electricity to save the paddy crops. However, our request for compensation

from the Centre continues to fall on the deaf ears.

Sir, in his Budget speech, the Finance Minister mentioned that the norms for distribution of
fertilizer subsidy would be changed and the subsidy would be given directly to the consumer. This is
creating some disquiet in Punjab as our farmers are large consumers of fertilizers. The Government's
delivery mechanism, being what it is, can lead to serious difficulties for the farmers in our State and |

hope the hon. Minister would urgently spell out the contours of the new policy.

Sir, the Finance Minister needs to take a holistic view and rationalise the distribution of revenue
between the Centre and the States, especially, in view of the Sixth Pay Commission Report which
has broken the back of all the small States. Punjab, for example, gets only 1.30 per cent of the
Centre's tax collection, but faces an additional burden of Rs. 3000 crores per annum in addition to
Rs. 4800 crores of arrears for its employees. Sir, 85 per cent of the State's revenues goes into paying

salaries and interest. This plight is similar for other States also. ...(Time-bell)...

Sir, in the end, | would like to mention that the footprint of the Naxalites is increasing rapidly. It is
not just a law and order problem but an economic problem which we need to address urgently. Our
extremely poor countrymen have lost all hope in the system and are taking to the gun. We must take
immediate steps to uplift these districts economically. | would urge the Finance Minister to offer 100
per cent tax incentives to industrialists who set up industry in the extremely backward districts of this
country so that employment can be generated there and the people living in these areas join the

mainstream. Thank you.
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MS. MABEL REBELLO (Jharkhand): Sir, | stand here to support this Budget. | congratulate the
Finance Minister and our UPA Government for taking a pro-poor approach for this entire Budget.
This is a social sector Budget. This Budget has increased allocation for NREGA. This Budget has
increased allocation for Mid-Day Meal, for Anganwadi, for Bharat Nirman, farm credit and water
resources. This is what we need. People are talking about deficit. Just because Rs. 39,000 crore has
been earmarked for NREGA, people feel that it is like a populist measure and this money will be
wasted. If this sort of allocation is given to the industrialists, they use it very well. From the public
sector banks, the industrialists have taken multi-multi thousand crores of loan, and they have not
paid it back. Then, that is okay for them. But if a poor farmer is not able to pay back and if a poor
farmer is given Rs. 71,000 crores waiver, that hurts the industrialists. | do not understand this logic. |
really congratulate the Finance Minister and compliment him for his bold stand for taking a view on
social sector and trying to bridge the gap between the rich and the poor. He is trying to bridge the
urban and rural divide. He is trying to bridge it. | also congratulate the Finance Minister for increasing
the gender Budget by 105 per cent. Sir, if you see the trends of the Budget, for the last 10 years, you
will see that UPA has given more subsidies. Sir, compare the five-year term of NDA and ours. This is
our sixth Budget. Even here, we have given huge subsidies on power, on food, on mid-day meal, on
ICDS, on health. Just compare these subsidies with what they gave. They gave Rs. 44,000 crore
during their last year for all these types of schemes, whereas we have given this year Rs. 1,11,000
crores of subsidy, double the subsidies because we care for children. We want the children to come
to the school; we want malnourishment to be - abolished. That is why we are spending a large
amount of money on children and on women, so that our human resource really becomes rich.
Without human resource, even if you have wealth, it is of no use. That is why we are doing this.
Similarly, just see our planned expenditure. When the NDA was in power, they had spent only Rs.
1,32,000 crore. This year, we are spending something like Rs. 3,25,000 crore. This shows that the
UPA Government is spending more money, giving more money to the States, more money to the
people, more money for the poor so that the quality of the life of poor man improves. So, this Budget
shows that money is not a problem. Plenty of money is there. But the only thing is that it should be
utilized properly by the States, by the Executives so that the poor really become rich. | don't say,
'very rich', but, at least, poor will be able to come above poverty line. Similarly, talking of subsidies,
UPA Government in their last regime, during 2004-05, gave only Rs. 43,000 crores subsidy, whereas
we have given Rs. 1,06,000. For food, they gave Rs. 25,000 crore, whereas we gave Rs. 52,000
crore for BPL families. For fertilizer subsidy, they had given a pittance, Rs. 12,000 crores whereas we

have made a provision of Rs. 50,000 crores. We really care for the poor farmers also.

Since | am associated with the social sector, | would like to speak on social issues, Sir. The very

emphasis of this Budget is rural development and rural employment generation. You are aware that
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Rs. 39,000 crores have been allocated for NREGA. And almost Rs. 10-12,000 crores are lying with
the States. So, effectively, it comes to Rs. 50,000 crores. So, if this Rs. 50,000 crores given for
NREGA is used well and effectively and, at least, 60 per cent of the wages go into the hands of the
poor in the 500 districts of India, that means effectively 100 crore will go per district. And if, of the Rs.
100 crore per district, even Rs. 60 crores are spent on the poor, we shall get rid of poverty within a
short span of time and a large number of our people shall move above the Poverty Line. This is the
intention of the UPA Government. Sir, about 4.5 crore households got employment last year. That is
almost 25 per cent of our rural poor. And, this year, with this increase, almost 6 crore households will
get employment. If they really get employment and if we all ensure that this money really reaches the
poor man and, that too, the full amount — hon. Finance Minister has made it Rs.100 now — | don't
think there will be poverty, or there will be malnourishment. Everybody will live happily and
everybody's quality of life will improve. And, since the minimum wage has been increased to Rs.100,
States like Jharkhand, Orissa, Bihar, Chhattisgarh, from where people usually migrate, all this
migration will stop. And, they will be able to look after their families well. They will be able to cultivate
their land well, and they will be able to lead a better life. Sir, there were 115 districts which had been
selected by our Government as pilot project to have convergence with NREGA and, that is,
convergence with agriculture, forestry, land and water resources. | tell you, Sir, in Jharkhand, six
districts have been selected for this convergence. | request hon. Finance Minister to prevail upon the
Rural Development Minister to see that 24 districts of Jharkhand are included for this convergence
because Jharkhand is a poor State. Similarly, coming to the Indira Awas Yojana, this year, Rs.8800
crores have been given. | am happy to tell you that for Jharkhand, they have given two lakh Awas
units in the Indira Awas Yojana. People are really happy that per district almost 10,000 Indira awas
units have been given; people can build nice houses and live in them happily. This is what our UPA
Government is doing. Now, the poor can live in nice houses and also do not fall a prey to the
Naxalites. Similarly, Sir, for the AIDP scheme, allocation has been increased to Rs.9700 crores.

...(Time-bell)... What is this, Sir? Before | start, you ring the bell.

THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): Please conclude. You have been given eight

minutes.

MS. MABEL REBELLO: All right, Sir. Anyway, | am very, very happy about this allocation to the
AIDP scheme. But | have a problem with the Pradhan Mantri Sadak Yojana. The length of the bridges
that come within that project are limited to fifty meters. | request the hon. Minister to waive this
clause, particularly in the case of the Naxal-affected districts and LWE-affected districts so that
whatever the bridge length may be, whether it is fifty meters, hundred meters or 120 meters, the
entire bridge should be included; the entire cost should be given by the R.D. Ministry, without

depending upon the State. Similarly, the Finance Minister has given hundred crores to start branches
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of banks in non-banked Blocks. What will happen with this? NREGA people, all those people who
have got job cards, can open their bank accounts and the money can be deposited there so that all
these contractors and others who are trying to cheat people, are not able to do that and the money
goes to the people. Similarly, | want to especially thank the Finance Minister for introducing a new
educational scheme for the development of children living in tribal areas, which comes under
Schedule V, and Naxal-affected areas. He has made a provision of Rs.500 crore towards this
scheme. This is a very good measure, especially for the States of Jharkhand, Chhattisgarh, Orissa,
and parts of Bihar which are Naxal-affected. People living in these areas will be greatly benefited by
this scheme. The tribal people, who are feeling alienated, may be brought back to the mainstream.
They should be given good education, so that they also feel that they are wanted by the country and

they do not join Naxals. By doing this, we can prevent them from going towards Naxals.

The Finance Minister has also made a provision of Rs.100 crore for developing critical
infrastructure in the areas which are affected by the Left Wing Extremists. This is a big help to the

people of Jharkhand, Chhattisgarh, Orissa and other places.
THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): Please conclude.

MS. MABEL REBELLO: Coming to educational institutions, out of the three States, namely,
Jharkhand, Uttarakhand, and Chhattisgarh, Chhattisgarh and Uttarakhand have been given AlIMS-
like institutions, but Jharkhand has been deprived of it. | do not know why. Similarly, so many IITs

and lIMs have been started all over the country. But nothing has been given to Jharkhand.

For the last 8-9 years, people of Jharkhand did not have a stable Government. People of
Jharkhand have been deprived of the benefits. Our executives have not been able to prepare projects
and come to the Government of India to take money and use it for the people to help them improve
their lives. Now they have been deprived of all these institutions. Sir, what will happen to the people
of Jharkhand? Sir, you have been from a part of Bihar. You should do some justice with Jharkhand. |

seek your indulgence in the matter. Please don't treat Jharkhand as a colony of Bihar.
THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): | am sorry, the time allotted to you is over.

MS. MABEL REBELLO: Sir, Jharkhand has become an independent State. But it is still treated

as a colony of Bihar.
THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): You have already consumed your time.

MS. MABEL REBELLO: Sir, two minutes only. Sir, Jharkhand is a State which receives 1400 mm
of rainfall. In spite of that, people are able to have just one rainfed crop. There is no irrigation at all.
The average national irrigation is 40 per cent and Jharkhand has just six per cent. This is what Bihar

has done to Jharkhand, and we have not been able to improve upon it.
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I, therefore, request you, as suggested by Prof. M.S. Swaminathan, Chairman, National
Commission on Farmers, that rate of interest on loan to farmers should be brought down from six per
cent to four per cent. China gives loan to its farmers at zero per cent rate of interest. That is why they
are able to produce so much foodgrains. We must give incentives to our farmers. Otherwise, our
youth will go away from farm sector. ...(/m‘errupz‘/ons) Tamil Nadu is able to give it. But Jharkhand
does not have money to give it. Sir, | seek your indulgence and request you to prevail upon the
Finance Minister to see that, at least, the farmers, the youth of Jharkhand may be given special

attention.

Sir, lastly, in terms of electricity, Jharkhand has a very bad situation due to historical reasons. |
ask the Finance Minister to give a special package for Jharkhand. If it will improve in this area,
especially distribution, we can have a sub-station in every district. If this is done, the supply of
electricity will improve and people will get electricity. In the Rajiv Gandhi Grameen Vidyutikaran
Yojana, we are giving single phase connection to poor people. | request you to provide Jharkhand a
special package, so that its farmers may be given three-phase connection. This will help them lift
water and they will be able to produce more crops. Then they need not come to you for any

assistance and Jharkhand may stand on its own feet and become prosperous.

SHRI PRAVEEN RASHTRAPAL (Gujarat): Thank you very much, Mr. Chairman, Sir. | am here to
speak about Annual Budget for 2009-10. Originally, | thought that | should give a total reply to my
colleague, Mr. Arun Shourie, from BJP. But | will not do that because there is a shortage of time, and
| am sure, the hon. Finance Minister will do an appropriate job. Wherein Mr. Shourie has raised
various issues which were not connected with the Union Budget, | mean, talking of event of 1940,
particularly the partition of India, that | want to reply because it should go on record. He quoted some
British author with his book. That author, Mr. Smith or someone like that, declared in the year 1940
that there would be a partition of this country. Mr. Shourie does not know that the division of the
country was demanded by Mr. Savarkar as back as 1937 in his speech in Ahmedabad when he was
President of the Hindu Maha Sabha. First time, the demand was made by Mr. Savarkar about a two-
nation theory that Hindus and Muslims cannot stay together. That is for the information of
Mr. Shourie. | may also inform him that Dr. Ambedkar wrote a book first on Pakistan as back as
1944. | may further inform him that the first demand from a Muslim leader, named Jinnah. To whose
Samadhi, Mr. Advani visited and paid respect; made a demand of Pakistan in the year 1944, and for
information of my colleagues here, let me tell you that the word "Pakistan" is not an Urdu word. The
word "Pakistan" was coined by a student of Oxford taking first word of the district or the area of that
particular part of India, where the majority Muslim population was residing, and that was 'P' for
'Punjab’, 'a' for 'Afghanistan’, 'k’ for 'Kashmir', 'i' for 'Sind" and 'stan' for 'Baluchistan'. This is how

the word "Pakistan" was coined. This is just for the information of Mr. Shourie.
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But when | come to the Union Budget, and, in total support of the Budget, presented by the
hon. Finance Minister, | will restrict myself to only two areas of 'expenditure'. On the one side, | also
want to request my senior colleagues, particularly Dr. Jalan and Dr. Rangarajan, who are here. And,
then, we had a retired Revenue Secretary; Mr. N.K. Singh is also here. They are all well-informed
and very senior in this particular subject, and they have all raised the issue of deficit, that the fiscal
deficit is on a higher side. Now, | am a layman. No doubt, | am also a student of Economics. | did my
graduation, from Bombay, in the year 1964, but | do not know much like them. But | just want to
request them to, at least, explain to me, whenever they find it convenient. | see this map in the Union
Budget where 31 paise are given back for Planned Budget to Union, to States and Union Territories;
19 paise are given for interest payment; 12 paise are given for defence; 10 paise are given for
subsidies; 14 paise are given for non-Plan expenditure ! And you know what is non-Plan expenditure.
And the State share of taxes and duties which is written back by the Central Government comes to
14 paise. Now, this is how we make '100 paise'. As a layman, | may please be informed where the
Finance Minister can reduce. Can he reduce the expenditure of defence? Can he reduce the
expenditure of the Plan? Can he reduce the expenditure of State share of taxes ? Where and in which

area? This is for my information. | want their help.

Sir, now, when | come to the 'expenditure' side, | am restricting myself only to two paragraphs
from the Union Budget and where | am very much in support of the Union Finance Minister. One is
'inclusive development' — and my sister, Miss Mabel Rebello, has talked about that 'inclusive
development', which includes NREG, national food security, Bharat Nirman, Pradhanmantri Rozgar
Yojana and another beautiful Yojana meant for Scheduled Castes, in particular, of 44,000 villages,
according to the Union Finance Minister. This is a very good information available for all those who
are worried for the weaker sections of the society. | may request my colleagues that we should also
help these particular villages. There are 44,000 villages in our country where the estimated population
of S.C. is above 50,000. As the hon. Prime Minister is very much worried about inclusive growth, the
Budget has taken care to see that we should do something for these 44,000 villages which are
occupied by the lowest of the low in this country. They are low not only economically but also socially
and religiously. Here again, | want to give a reply to my colleague Mr. Arun Shourie who gave a very
wrong economic policy yesterday. He said, "If the Government wants to help the poor, they should
do it on an individual basis". | am afraid, it can never be done. If the Government wants to help the
minority, it has to help the minority as a class. Another misconception among the learned people in
this country is that by "minority" they mean only Muslim. It is wrong. The minority in this country
does not mean only Muslim. The minority for the Central Government includes Sikh, Buddhist,
Christian and Muslim. When you go to Gujarat and certain other States, Jain is also included in the

minority. So, all minorities made together ...(Time-bell rings)... | may be given more time.
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THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): You have been given seven minutes.

SHRI PRAVEEN RASHTRAPAL: Otherwise, | will not be able to reply to my learned friends. The
total expenditure for this inclusive growth is Rs.69,000 crores. Here are these villages of Scheduled
Castes. When the learned Finance Minister has admitted that there are 44,000 villages, if we select
only 1000 villages a year, we will not be able to do any welfare. So, | request that the number of

villages, where help should be given, should be increased to 1,00,000 per year.

Now, | come to the second most important point, the empowerment of weaker sections where
all these schemes are there. My specific suggestion — let me come to my specific suggestions — is

about income-tax slab. It is very important. The learned Finance Minister...
THE VICE-CHAIRMAN (SHRI TARIQ ANWAR): Please conclude.

SHRI PRAVEEN RASHTRAPAL: ... has not increased the tax exemption limit. But | will request
that the maximum limit of taxable income for all should be raised from Rs.1,60,000 to Rs.2 lakhs; for
women, it should be raised from Rs.1,90,000 to Rs.2.25 lakhs; and for the senior citizens it should be

raised from Rs.2.4 lakhs to Rs.2.5 lakhs.

My another request is — | have also written a separate letter that in our country there is separate
age limits for senior citizens. In the Railways, it is 62; in the Air India, it is 65; and in the Central
Government, it is 60. | have written a letter. | will give you a copy of that letter. | have got a copy
here. It is dated June 18, 2009 and addressed to the learned Finance Minister requesting that the age

limit may be made uniform for alt purposes. That is my request.

The last but not the least, | am very much worried about the welfare of the Scheduled Castes and

here | quote the reply given to me in this very House on 2nd July, 2009:

"Prime Minister in the 51st meeting of the National Development Council, held on 27th June,
2005 had stated 'in the mid-1970s, the SCSP and TSP were initiated. TSPs and SCSPs should
be an integral part of Annual Plans as well as Five Year Plans, making provisions there non-
divertible and non-lapsabie, with the clear objective of bridging the gap in socio-economic

development of SCs and STs within a period of 10 years."

The hon. Prime Minister wanted to bridge the gap within a period of ten year. It can be done only
if the budget allocation is made for the welfare of SCs and STs on the basis of their population. If the
population of SC is 20 per cent and of ST is 8 per cent in this country, today, the budget must be
equal to their proportion, in the Plan, not in the non-Plan. Suppose there is a Plan expenditure of Rs.
4,00,000 crores. Then 28 per cent should be made available for the economic welfare of the
Scheduled Castes and Scheduled Tribes. Then only we will be able to meet the gap. With these

words, | conclude my speech. Thank you.
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SHRI M.V. MYSURA REDDY (Andhra Pradesh): Sir, | heard with rapt attention the speeches of
leading economists, industrialists and also of politicians on the Budget. | come from a rural family, a
farmer family. | can say one thing that | cannot use 'high-profile" economic or technical words. But,
one thing | can certainly say that | know my income and my expenditure. If | have some savings, | can
adjust that in some property by borrowing some loan also. Perhaps, that is the basic principle of any

budget.

The common notion is, redemption of taxation from rich people and some part of it can be spent
for poor people and for infrastructure and basic amenities. Indirect taxation can definitely be passed
on to the consumers by way of prices. Direct taxation also reflects on the prices of commodities.
That is why all kinds of taxes excise, customs, service tax, including corporate and income tax, etc.,
are paid by the people, promptly, by purchasing commodities, directly or indirectly. But the
corporate sector and non-corporate sector, and individuals are not passing the taxes to the
Government, in one or the other way, by creating some disputes or by delaying tactics. Let me refer
to Annexure 10 of the Budget Receipts of 2009-10 - 7 revenues raised but not realised. Sir, Rs.
64,000 cores are under dispute and the undisputed amount is Rs. 39,000 cores. The total put
together is Rs. 1,09,000 crores. Annexure 12 of the Budget Receipts talks about revenue foregone
because of special tax rates, exemptions, deductions, rebates, differences, credits, etc. These
measures are sometimes called as tax preferences. This will have an impact on the Government

revenue also. It is approximately Rs. 4,18,000 crores.

Sir, | would like to refer to paragraph 102 of the Budget Speech regarding one exemption. It says,
"It is necessary for us to create our own facilities for energy security. Accordingly If propose to
extend the tax holiday under Section 80 1B (9) of the Income Tax Act." He further says, "I also
propose to retrospectively amend this provision." It looks as if there is only one favoured beneficiary
in this, and that is, RGTI, a 100 per cent company owned by Shri Mukesh Ambani. He will get tax
exemption of Rs.20,000 crores because of this Pexemption. And, who has given them the authority
to give it retrospectively? Now, because of these tax exemptions in corporate tax, personal tax,
excise duty, customs duty, less export credit, the revenue loss would come to around Rs.4,18,000

crores.
(MR. DEPUTY CHAIRMAN in the Chair)

It is not Rs.100 crores or Rs.200 crores, but it comes to around Rs.4,18,000 crores. As
compared to allocations, it may look to be a meagre amount. Now, apart from tax exemptions
amounting to Rs.4,18,000 crores, there are also arrears amounting to Rs.1,09,000 crores, and we
also have the various subsidies. Food subsidy stands at Rs.52,000 crores; fertiliser subsidy is
Rs.49,000 crores and farmer debt waiver scheme amounts to Rs.15,000 crores for 2009-10. Sir, the
hon. Railway Minister stated, while replying the other day, that if she had Rs.4,00,000 crores, she
would complete all the pending railway projects in one go. But the money has to come from the

Budget allocations to the Railways.
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Sir, the present receipts come to Rs,6,00,000 crores, apart from States' receipts, and the
revenue foregone is Rs.4,00,000 crores. Does it reflect economic recession, or, is it due to inclusive
growth? | am puzzled as to whether the contribution is made by Aam Aadmi or the rich man. The
reward for poor man's mighty contribution is in the name of infrastructure creation on PPP model and
taxing a booster dose in the form of toll tax and user development charges for their corruption and

inflated cost of the project.

Sir, the other thing, which | would like to mention, is about debts. The interest payments and
debt servicing in 2009-10 stood at Rs.2,25,000 crores. As per the Economic Survey, the interest rate
is 8 per cent. This will only help in the growth of fiscal deficit. It is next to impossible to bring it down.
The market borrowings of this year is Rs.4,40,000 crores, and the earliest date of maturity would be

year 2039. People have given the mandate...

MR. DEPUTY CHAIRMAN: Mr. Mysura Reddy, you have to conclude because there are already
17 Members.

SHRI M.V. MYSURA REDDY': The people of this country have given mandate to this Government
only up to 2014. How can the people be burdened up to 20397 Who has given authority to this
Government to penalise the future generation? Then, Sir, the outstanding internal and external debt
of the country, at the end of 2009-10, apart from guarantees, stood at Rs.34,95,000 crores. In 2007~
08, it was Rs.28,37,000 crores. The total assets at the end of 2007-08 was Rs.6,35,000 crores...

MR. DEPUTY CHAIRMAN: | have to call the next speaker ...(Interruptions) ...| am calling the

next speaker.

SHRI M.V. MYSURA REDDY: If one is in such kind of a situation in a family or organisation,
people call them as insolvent family or insolvent organisation, | do not know what economists and

industrialists would say on this.
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DR. E.M. SUDARSANA NATCHIAPPAN (Tamil Nadu): Thank you, Sir. Today is the 107th
Birthday of Karmavir Kamrajar, who was one of the tallest leaders of socialist mind and who was the
All India Congress Committee President. We are celebrating the 41st year of the nationalisation of
banks also. Sir, this Budget is dealing with a situation of crossing a road where there is history of 60
years. In the first 20 years, Jawaharlal Nehru created the basic structure of India by mixed economy
and the Nehruvian thought and the Gandhian thought were mixed with that and the public sector and
the private sector were allowed to go hand in hand so that economy of India can be pioneered in the
world. At that time people were afraid why there is a Planning Commission and why there is this
system of mixed economy. Subsequently, when Madam Indira Gandhi nationalised the banks and
the General insurance companies, the people were saying that these were unnecessary things and
they should be given to the private sector. But subsequent to the elections in 1980, Indira Gandhi
made first attempt to focus upon privatisation. Sir, Rajiv Gandhi, as youth leader, created an impetus
for private sector to play an important role. Subsequently, Sir, the mixed economy system was
adopted throughout the world. At one stage, the Communists pioneered the mixed economy in
some parts of the world and the capitalist countries have also taken this up in other parts of the
world. Now, the Trios — the three leaders or Trimurthis — Madam Sonia Gandhi, Dr. Manmohan Singh
and Pranabji, have created a great system and made India as the topmost leader in every sector in
the world. Sir, Pranabji has presented a full-fledged Budget after more than 24 years. The youthful
days of his Budget were more socialistic. Sir, with your permission, | just want to quote his words
from the Budget Speech. They are at page 7 of the Budget Speech. Sir, he says and | quote, "| must
state clearly that the public sector enterprises such as banks and insurance companies will remain in
public sector and will be given all support, including capital infusion, to grow and remain
competitive." This is the core of this Budget. The American economy looks at India to take this
example. During last days in office, Mr. Bush took the example of India and infused money from the
Treasury of the US into banks and insurance companies which were in the private sector to make
them alive. Now, they took a leaf out of the Nehruvian socialist thought that when private sector is
suffering or when the private sector is not sailing properly then the Government has to give a helping
hand. So, as a result of the help, the private companies in the US are coming out of the meltdown.
Therefore, this is a good system. Now, the entire world is realising that mixed economy is only the
panacea for economic ills. At this junction, this Budget is very, very important. It has focused on the
middle-class, labour and, at the same time, it protects the interests of the private sector as well. Sir,
one of our economists, while speaking here, indicated that the production in the manufacturing
sector in 2006-07 was very low. It is true. At that time, all the money was given through the
nationalised banks. And, all the profits earned by private sector and manufacturing sector were

diverted to China. They started to become the traders, rather than manufacturers. They purchased
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manufactured things from China and traded them with their own brand name in India. Therefore, we
suffered. We could not manufacture much. Now, there is a spree to use all our money and purchase
assets and companies in other countries. No doubt, the East India Company 'purchased' India once
up on a time. But, now, we can say proudly that Indians are purchasing companies in France, UK,
USA and other countries. At the same time, we have to focus on an important thing. The lands are
very much needed for our country. Now, lands are sold to foreign companies. That has to be
stopped and regulated. Lands should not be sold to any foreign companies. Therefore, | request the
hon. Finance Minister to save the country from being sold to foreigners. We should not repeat the

history of the British Colonialism. Thank you.

SHRI SHARAD ANANTRAO JOSHI (Maharashtra): Mr. Deputy Chairman, Sir, on the 6th of July
when the Finance Minister got up to make his major speech, he was standing on the threshold of
history. His hands were strengthened by the considerable mandate his Party had received in the
recent Lok Sabha elections. On the other hand, he was facing the calamity of a global crisis. The
third thing that did not find a mention in the discussion in this House was the global warming and the
climate change. He got up on the 6th of July and the rains arrived in Mumbai on the 4th of July. If he
had spoken two days earlier, | think, 20 per cent of the allocations made for the agriculture could
have gone for the provision of irrigation or water facility because in the absence of sufficient water,
the whole country would be in ruins. On that day, there was much discussion about the implications
of the global crisis. What | would like to say is, Sir, that Mr. Finance Minister has said that his Budget
is, actually, a roadmap for the five years to come. It is only history and the next elections which will
decide whether he chose the right path. But on that day, given the importance of irrigation, as Dr.
Swaminathan mentioned, that he has made provisions for irrigation, but there is so much water that
can be available from the seas and from the clouds. What is important is to regulate the utilisation of
water and for that purpose drip irrigation, sprinkler irrigation and the mist irrigation are the things
these require considerable investment. A lot of water, with global warming, will get evaporated and,
therefore, the under-the-sky agriculture will be in trouble and, therefore, massive investment will be
required for covered agriculture. The Finance Minister has not made any provision for that. Sir, on the
6th of July, because of the delayed arrival of monsoon by one month, an unusual calamity arose. The
NREGA employment was not available in the month of June because that is the month when the
farmers normally need the labour. In the month of July when the rains came and the farmers wanted
to do either the first sowing or the second sowing, they found that there were no labour at all. The
NREGA is taking away labour from the normal agricultural operations because that is easy labour,
which is getting money for signature while you have to do back-breaking work in agriculture. Sir, the
President mentioned it and there is some reference in the Budget speech also about the need to

carry out a thorough review, a transparent review of all the flagship schemes. | would suggest that
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the Finance Minister should have proposed a comprehensive review of the working of the Debt-Relief
and Loan-Waiver schemes also because in spite of the Government's claims, a number of farmers
continue to commit suicides. Under these circumstances, it is necessary to know the reality. The
Finance Minister has accepted a task force on the operation of money lending in Maharashtra. He
has also offered one per cent interest reduction for those who make timely payment but it is
necessary to find out how exactly the debt relief and loan waiver scheme was implemented on a
computer basis. What was the advantage that farmers, actually, received. That kind of a study is
extremely important. Sir, | would like to compliment the Finance Minister for a very major decision he
took. | was working for that since a number of months. He has abolished the Commodity Transaction
Tax for which | compliment him and congratulate him. | would only request that for too long a time,
the Government has been perturbing the Futures Market. Abhijit Sen Committee gave a clean chit to
Futures Market. And there was no reason for the Government to interfere in the Futures Market
because that would create suspicion in the minds of farmers about the stability of the market. | would
suggest the FM make sure that there are no further interventions without justification in the operations
of Futures Market, so that this market will become a permanent feature in the Indian agriculture

scenario.

Then, Sir, the next thing | would like to say is about the fertilizer subsidy. They have said that it
would be made nutrient based. Yesterday, Shri Arun Shourie pointed out that this word had been
used far too many times. What | didn’t understand this time was that from the last year’s figure of
about Rs.1,00,000 crores, the figure of subsidy has been brought down by 50 per cent. If the
Finance Minister does not know what are going to be the outline of the nutrient-based scheme,
where the subsidy will be delivered directly to the farmers, what is this new calculation based on, |
would like to know that. | would like to know that. Sir, then, on the concessional rate of interest given
to the farmers, | would like to say that the Finance Minister, who was the Commerce Minister in 1986~
89, under his own signatures admitted that the Indian farmers are suffering under negative subsidy.
...(Time-Bell)... He knows that the CACP does not provide for any kind of a profit margin in the
calculation of Minimum Support Prices nor is there any calculation of the risk factor involved. Under
these circumstances, forget 6 per cent, forget 7 per cent, .the farmers will not be able to pay even 4
per cent rate of interest. | would suggest that the Finance Minister should order a study into the
profitability of agriculture whether it is possible for the farmers to pay even four per cent or six per

cent. Let them recommend.

Sir, the last point that | would like to make — and that is going to be the crucial thing —is, it is said
that from 6.7 per cent, we can go back to 9 per cent on the basis of a certain multiplier effect. | would
like to submit that the aam admi or the inclusive approach is not going to help us in getting into the

higher rates of growth. For one thing, as pointed out by a Hong Kong-based NGO, Indian
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bureaucracy is a highly inefficient bureaucracy and is a highly corrupt bureaucracy. As pointed out by
the Planning Commission, out of Rs.65 spent in from Delhi, not even one rupee reaches the other
end. Further, Sir, the common man or the aam admi has a propensity for leisure. When his incomes
increase, he goes more for leisure. And there is also a demographic effect of that kind of money
going into the hands of aam admi. With this, Sir, | think, the money that goes into the hands of the
so-called aam admi will not serve the purpose of inclusive growth. They will actually result in the
lowering of the multiplier and therefore some of the calculations that he has made and the efficiency
of the roadmap that the Finance Minister claims to have charted might come in doubt. Thank you,
Sir.
it SuuTaf : 8 et oA | S U Ui e
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B TR 'l This neglected population of the scheduled areas are now against the Government's

policies. These people are afriad of the system. These people, who are dwelling in forests in the
past, are now agitating against the injustice done to them by the Government. Sir, it is time that we

included them into the system lest they feel cut off from the mainstream.
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MR. DEPUTY CHAIRMAN : Please, conclude.

SHRI MANGALA KISAN : Therefore, we must take utmost care of the scheduled areas, falling
under the Fifth Schedule.

MR. DEPUTY CHAIRMAN : Shrimati Alka Balram Kshatriya. You have six minutes.
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H 9t AGferd SR HATBRI goe <1 & g A= focy #24 St &1 gare ol § o 91 &
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HETS, idl § girare] YAt ol ugd qgr @ fory e 3= JAfTed - & forg fomg #=0 Sft
T 51 wEcarmiell Arorrall TR 3T &M BEd a1 8, ITH 9 U qa¥ Ugell Aol § - IR
0T PRIHH" | $7817 ST IR AT 81 TO I8 & 1 50 WIe] F STeT g4 [ard Maral aret
el H g8l "SI A1 AT B 51 T8 U fdedpd T8 A1 81 "AW" AT 1 ) AR
IR Gediaxo frar 727 31 59 W1 € S iR Fya! W off oy 9o faan 31 & g7 ==t S
EIENIE!

JIY UBel H "9RA IV BRIFH" BT AR [T BT L MBI BRAT AT g1 I8 AT
AT, WBR B! 954 81 Aecdrdiel Ao &, RTewT o Seeg T iR 2 831 & 91 H S
TRAT T, ITHI TH PR F Q1 &3] & I FAFT DI TSTdT 91 § MR 5D A1I-B1 -1 TG o
IR P 19 DI g BT UreAT A &1 S IoT8 I 39 goic ¥ [Uod faxqay &l Jem § 9Ra FHHior &
forg 45 wifrera & a1feres o1 arrees b T 81 531 AT & Sf e "WerHA U WS YIS A 59
TR &) gl B 1S 8, @1 981 'Tofia e wrfr faegdie)or Ao 7 27 gk o e @)
TS 21 a1 & 72, afcd '$Re”T smam Ao & fo A i< ad # 8 IR 800 RIS ¥UY B
BIECINKINEIRDIN
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AR, U ST & AT T Bl T HEcarshiar Bil ¢ b 370 RiR IR Ueb Bl 81, 391 Y& Bl Teb
BR 81| 31 QU BT AHR B P (Y A o= /301 ST 7 "grior sy (48 & sfaia 2 89k
FRIS BYY BT YTAGT a1 21 ST UR 50 WIRIa] H Mo JATare] Srggfed Sy @1 2, TH 44 TR
el & faer & o Tep 78 Ao "HerHEE ol 9 A 7, fO g dRe @t ot o \E oft
T =Y BT §1 $HBT § @R PRl gl AR AR IR I8 IS T SR Tai 4 oy 8RN 3R
9% T 100 PRIS YT BT Araer fhar 721 8, foraenT - o T 1idl qei agf & drel
S Y firet aTer B

qEIEY, "I ASTIR TRE GRiHA" LAY, PR B Ve HifadRl Ao 81 $9F forg §
Ry w9 A TP a1 BT e g 6 qR 7% F A sreferEl 59 919 IR WEHd © 9T IH] A8
BT & o foreg # ol it #el =T 8, 99 Hel 9§ R WRA Bl 312 yaRer 91 g% 8, Al 39T 5
ITERT ISR MRS BrRIhH Bl ST §, NTAS!T aoT8 I 7Td § I8 dTell Th TR 3fTSHT 37757 a1
| fSTelt Sff 78T 21 S & fY S=M $9 a9ic A 144 IRRIa #Y 9fg B 21 a1 8 8, 39
AT & T8 Sl Afth B BIAT &, I IRT 7 Al 3UY B ASHRT S BT a7 o 59 Ao 3
o T ® ...(9HT B ...

/W, § I8 P A5 § [ BiY iR Hual W 530 R 9 331 M1 81 39 99 Bl FeToR
R U AR fat 30 ST 7 411 HRIS DU BT SSIHT (6T 81 S TAT 3R Bl (BT 3 ARG
TY T BT ol o1 A8 2, A S Ig 7 TRIeTT 1o7-3% WR Q7 ST 201 37R 98 I9 07 Bt
e FETRT T9Y IR &R <A1 5, A1 99 399 1 IRUC 1 B Meil 8§ 3R 9 a8 S 6 Uik
S-3% IR I8 0T frerm| I8 a1d frami & forg 9t e @t 31 s | 381 S 40 9
Tl & folg 71 E9IR FRIS TUY & " 0-ATH! Ao SRR B off, I 6 719 B gfg @1 8 72
3T TICIR | SR S ST aTet famit & forg W 3819 6 7/ &1 9fg @t g1 w1 81 § U a1a
3R TN fr g2 Froft AgeRi & ool 9 gearT o & fog ff ve ey sf-aa 1foq &
B I P 21 HEIGY, H MR 31 a1 HE b T FTT FHIE B

§ e ®1 &1 BIC-BIC GEDRI D1 P 3R MBI BT A< g1 HEISd, T S &
BIC PRI &6 Td H I8+ dTel TG AEH b AT BT HGSTR AIGT BN &1 STHT TR B H
BB 78S B &1 freel o #2015t 77 37 FEdR) 91 31 MAHR A= o a1=7 80(W) &F T8
S g <1 ST off, 98 P a9 of <l 3R WebR] 9] U PR BT dIgl SId AT 21 H A g b as
I § RSP 59 a9 W e ATaTeT BASIR 81 ST 81§ Sei BT ST 7T HAT 781 8,
ST HHT BT el & 3R 7 € A commercial ST J BT HR 1 T A= 1 T R AT o1 a1t
FA T, Mg F A BT I P 8, TR RS Ml DI AETE B & g et g Wiai ot 7eg
FA dTel 39 9] U B DR Pl 4131 I I3 €, I OIP 6l ol gAY § A fag w3 Sft &
IRIY PR g b o1 TRE A MU fringe benefit tax TAT 7, 3R o1 St YfRreRaes = gommedt
W1 AT B W Ul B 3119 1 el for, U &1 d1g URreTiie fof erer fihv 1 8o(W) & sieia
HEBN] 1 Bl BT I ST AT $HA F8DRI 4] Pl T4 B
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G, MR 91 Fe1 et g1 &9 S & 6 R il § 99 2, 9oy S &3 &1
I BT AR A1 1 89 U URIeTRIe Moi 81 of Fad T F79 IRE 4 89 Xerd & fofg 3fefT
IoIC IR B &, I A8 A BV 3R HUBI & BT F g 31e aoie I B &) a1 &9
PE I YH BN AR AT & e BT 91 B2 A1 8 FEPI F MU I FHIG BT G,
CRCIEd]

SHRI' KHEKIHO ZHIMOMI (Nagaland): Thank you very much, Sir. Before | go to the main
speech, | would like to bring to the notice of this House that while the Budget itself is debatable,
though | am a first comer in this august House, | have been silently observing, but with due
apologies, this House, the Upper House, Rajya Sabha, should have been more disciplined. But |
have observed that, and regret to say that State Assemblies are more disciplined than this august

House. This is number one.

Secondly, as | said, Sir, the Budget itself is a debatable one. Even the family budget is
debatable. The family budget is budgeted by the father and the mother; their daughters will bring
some demand; their sons will bring other demand, the younger ones will bring yet another demand,
and the elders will bring their own demand. So, it is very difficult to adjust their budget. But | do,
really, with all the sincerity, appreciate the hon. Finance Minister and the Prime Minister for budgeting
in favour of the common people, which | really commended and | wish them a successful journey in

their mission towards national service.

Sir, | rise to participate in the discussion on the General Budget of 2009-10, presented by Shri
Pranab Mukherjee, hon. Finance Minister, on July 6, 2009. Sir, at a glance the hon. Minister has
displayed his exceptional skill in financial management by presenting a pro-people, pro-poor and
balanced Budget, which could be considered as the magic key to unlock the economic crisis as it

exists in the present context.

Sir, it is @ matter of satisfaction to note that the current economic growth has been projected at
6.7 per cent, despite the global economic slow down that is sweeping the so-called developed
countries the world over. This is, indeed, a commendable achievement. The hon. Finance Minister
has laid considerable emphasis on the need to give maximum benefit to the rural areas, in general,
and the farmers, in particular. However, | am afraid, no special programme worth the name finds a
mention in the current Budget proposals aimed at improving the regional economic imbalances in the

North-Eastern Region, particularly, the State of Nagaland to which | belong.

Again, Sir, we are on the stepping-stone of UPA-Il's five-year tenure. It is imperative that a five
year road map is drawn up to meet the fiscal deficit of Nagaland. The hon. Minister is aware that the
tax base in the region is negligible and totally insufficient to boost the economic growth. Whatever

funds provided from the Central pool are utilised to meet the monthly outflow on account of salaries
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and pension and also for meeting the expenditure on debt liability. These are all of unproductive
nature. As a result, hardly any developmental activity is possible and sustenance of growth remains a
distant dream. Hence, a blueprint for sustained economic growth of the North-Eastern Region, in
general, and the State of Nagaland, in particular, needs to be drawn up. Thereafter, ways and
means to translate this plan into a reality must be found. For this purpose, | believe that sincere

efforts on the part of the Central Government would make a lot of difference.

Sir, one way of putting Nagaland State into a better growth trajectory is to restore the pattern of
financial assistance prevalent prior to 1987 when the funding was 100 per cent and not 90% : 10%
as of today. Ours is almost a zero revenue State and, therefore, bringing a matching grant of 10 per

cent from the revenue of the State is very difficult.

Sir, | would like to highlight in this regard that the annual Plan size of Rs. 1,500 crores to the State
is too meagre and insufficient to meet the economic challenges of the State. This amount is too little
when considered against the enormity of the agricultural, economic and other developmental needs
of the State. Yet all the developmental activities depend on it. Another way of development is, by way
of Centrally-sponsored projects, whose guidelines seem to be an instrument to deny the benefit of

such projects.

Therefore, the Nagaland State has no option but to depend on whatever meagre funds available
under the State Plan. Hence, | would like to appeal to the hon. Prime Minister and the hon. Finance
Minister, to have a little more sympathetic and favourable consideration for the State of Nagaland.
Efforts should also be made to restore the financing assistance pattern, which was prevalent prior to

1987.

Mr. Deputy Chairman, Sir, the 13th Finance Commission has recently visited the State of
Nagaland. By the end of the current financial year, the Commission would be deciding the quantum
of grants to be given to the State of Nagaland for the forthcoming five-year period from 2010-11 to
2014-15. The Chief Minister of Nagaland has taken certain positive initiatives and proactive measures
by involving all the political parties in the discussions that took place with members of the Finance
Commission. The Commission on its part has also expressed its appreciation over the initiatives

taken by the State for communitisation of various public institutions and services in the State.

Sir, | would once again urge the hon. Prime Minister, the hon. Finance Minister, the Planning
Commission, the 13th Finance Commission and hon. Members of this august House, including the
hon. Deputy Chairman, to support my request for a greater financial assistance to Nagaland for
meeting its developmental needs. Additional Central assistance is also absolutely necessary for
meeting the expenditure required to implement the recommendations of the Sixth Central Pay

Commission for the employees of the Nagaland Government.
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Sir, with these words, | once again congratulate the hon. Finance Minister for the excellent job he
has done in presenting the Budget which has been acclaimed by all. | support the Budget proposals

and the House may pass the same. Thank you.

SHRI BHARATKUMAR RAUT (Maharashtra): Mr. Deputy Chairman, Sir, | am afraid | cannot
subscribe to the feelings of support that my predecessor speaker has expressed because the
budgetary provisions that have been made by the hon. Finance Minister are far from my level of
satisfaction. The people of India have, once again, brought back this Party, a group of parties, to
power. Therefore, | was expecting much better and much fruitful budget than what has been

presented.

| am deeply pained by the way the Government has indulged in cheap populism in the matter of
tax concessions. We are a country, which believes in the rule of law and any commitment, made by
the Government, is honoured. My pain is that the Government is prone to making pronouncements in
every budget only to discover. A few years later, it does not have the resources or inclination to
honour what they have spoken on the floor of the House. This is a very, very pathetic situation. A lot
has been said before, therefore, | will not go into everything. | would only like to highlight two issues.
One is the issue of' urban poor and the second issue is, many States, particularly Maharashtra and

Guijarat, have been deprived of natural resources like oil.

Firstly, | will talk about the second issue. In Maharashtra and Gujarat, there are many natural
resources. There are deposits of coal. There are deposits of oil. What we need to do is, we need to
put in money to explore the natural resources. In Vidarbha, we have a lot of coalmines. On the
coastlines, especially, in Maharashtra and Gujarat, we have oil resources. When we keep saying that
we need to import oil from outside, and, therefore, our prices keep going up, it is but natural that the
Government should give top priority to exploration of these natural resources within our country.
And, if we do that, in the next five years, | am sure that we can be very close to self-reliance as far as
these things are concerned. The next point is the issue of urban poor. We have been talking about
rural poor. In my State, every day, there are at least four cases of suicides of farmers. These people
end their lives because of heavy debt that they face. The Government is, at least, saying that it is
doing something. My question to you is: What do we do for the urban poor? | come from Mumbai,
the biggest metropolis in our country. In my city, you will not believe, every day, there are five cases
of suicides. In most cases, they end their lives because of poverty. Nobody is bothered about this.
Who are these people? These people are poor workers, jobless youth, frustrated youth and women.
The plight of the women is that they do not get money from their husbands to cook for the next
morning, and she has nothing. Sir, my city has elected all six MPs from Congress (1) and the NCP.
What are we doing to ensure that the urban poor, poor youth, who has come to Mumbai from
somewhere else, from rural areas of the country, get their bread and butter every evening and every
morning? We keep on saying that there is a global meltdown and, therefore, there is no job, But, in

that situation, it is the responsibility of the Government to ensure that all those who want to work,
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and those who need work, are given some work. If they are not given work, then, it means that you
are putting him into debts. And, we have no authority to do this. People are looking at the
Government with a great expectation that if not shelter, if not water, if not sanitation, if not
education, it would, at least, ensure a meal for their families. On the other hand, on the outskirts of
their slums, when these slum dwellers see huge towers coming up, and their children are wasting
money and going to five-star hotels, but these poor men do not have even a piece of bread for the
evening, what do you think ? | think, if we are talking of socialism, if we are talking of equality, then, it

is our duty to bring them on par, and that is the least thing that the Government can do.

One point more | would raise, and, then, | will conclude. This pertains to green houses. Many
people may not be knowing that Maharashtra develops maximum number of green houses. Green
house is a new technology that allows farmers to grow vegetables, to do horticulture, in any given
environment, whether you have a good soil or a bad soil, good rains or bad rains; even then, you can
cultivate horticulture and floriculture. And, we have a good market for this business even outside
India. These green house makers have been put to unnecessary taxes, like, service tax, excise duty,
and so on. My suggestion to you is, please look at this business as a potential tool to get extra
foreign exchange and work to rural poor, half-skilled people and also, the use of barren land. We
have huge barren land across the country. If these types of Green Houses are developed, the whole
scenario can change. | can tell you that we have the demand; we have the demand from the Gulf; we
have the demand from America. The flowers which are cultivated in these Green Houses, are
exported all over the world, from Australia to America. So, my suggestion to you is that you should
look at it from a longer-term perspective and you should stop levying taxes on them and treat them
as agriculture. For agriculture, we have this tax umbrella; the same should be applicable to the Green

House cultivation also. | think that will help improve rural employment.

SHRI GIREESH KUMAR SANGHI (Andhra Pradesh): Thank you, Mr. Deputy Chairman, Sir. |
request you to kindly allow me ten minutes time to speak. As it is, we on these large Benches have

very rare opportunity to speak.

First, let me support and congratulate our hon. Finance Minister, Shri Pranab Mukherjee, for
having presented this Budget. Sir, when | think about his capabilities, TTfeTd &1 Y& 2R T ATE TTAT
%‘

"gfeehel 41 IR UST gl 3 AT B E "

# wweran g fo5 mferd 71 98 RAegre appropriately To1d 1 % forg € foram 81 596 | S 9
il AT €, I d gl AReAdT W, S AeoT -3l A 3R 3 37w A A B ofd & b T oA
TY-TWHY WM & & 6 37 99-9% Toiol 7 5 aRE & o I 7 T9R IMAIvee & a5
...(STH)...
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i ¥R e e R IR ufeu

it Frdrer R Wit : R1 81 2, o9 S WS AR (T )...

AR, BHR U & b (TS A3 - AU -379 W07 H P A1 Pal 3R fewforgt off of| #
& BITT A1 MBSl D! I A S= o Wt fewforat @t €, I8 sifes ST 1
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PRIBTA P TRIT BT 1 ARG BRIS Bl Iig s AR F.ULT. ITRPR B RoF H B 5 ARG PRIS A
ST &1 G §E ©1 T2 I8 3B ST S B Feld Pl THRT B

sft faspw gt (g w=en) : RIaT ART ST o1, I 6T 91el 21 I8 oI el 9 ?

it firdrer paR @it : e 21 379 O & drerdt MR, 89 U 1 IRBR Tl | W, Fad g8t
T S W T, AY IS, T8 F IR H PO IR I AEA R AP AeIH ¥ AT BIg-d
fafrex @ efie § 3o a1dt o argm &R S =T €, A fifiey, S o Y8 o, SN |
gigantic projects SYRIE ¥ Ay €1 § AE % Ioic # SN & fofg SuTeT & ATt waes @
ST G X 377 TS H Sl HoR Hiotaed SRR & fog 1Y 8, R d8d wie 799 oiE Udhs
3R 7 ST RS & o o1 qRT SHRT W 21 ST Yeard WOl § A Hioteey ad w8 81§ =g
5 dgal TaTHC ST AIoraed Bl AR HIoiaed & T80 ofdx SHET IR-T Gl Hgd TaHe 8 SaIY
T SATRT BT IR U 3iR G5 3126t MU 31T recently SR 7w #3it STt 71 foram B, 9 drinking
water T &1 I8 T$T unique T &1 3 TS ATEH A QX TS BT I AR AT 3719 31 &9 94
WM%%WW%%W pure drinking watermﬁ%‘,waﬁmawaﬁﬁ%aﬁm%
# 957 WEM AT 81 TAR WRER 7 T AT 918 § P 8% R H, &% Mia | v faftRe arew

;“lc:*-ic AT ST ST Sﬂ?ﬁwﬁgﬂﬂ?ﬂﬂ pure drinking water, mineral water, purified water
ITAET FRIAT AN TE g4 1 IO 21 590 g ot # =1gm 6 e} s TR Aqq I,
DT TRTETT PR, SHB! encourage BRI IR, TH A9 T&T TR 31 ¥, TG B & 3R TH qdDT
TP BT A © [P TART T2 B AN T¢1 FHART S B ST PN, TART T b TRad! Y,
AN N ¥ TR FH B AT 81 S & o &9 ARG 9 AfIE HT goie U v 171 fe 5ia &9
STgT B d8T X8l 81 TS ST goic 3R ooieie= UT9 BIeT & 3R o1l fSefiad) Rives §, S arafadd
TS R BRI B, I Sl 7D 2, S9! aoTe 941 51 519 9% &1 99 R 396! @iof 781 B,
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9P I A &1 ST & B8l IR loophole &, 8T IR I TRAT &, H8l TR b &, fSelias) RieeH
BB IR TG &, SIF I 89 39 [Seiax] RecH 31 Sl T8l S, 79 I d18 fha- 8] aole 89 U
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<7 AT F91 G 51 UARIA JTT H SI devolution of power & ST ITSTg el St &1 g a1 AT
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BIoT 1S &, 7! U A off 5 & v ¥ iR vep G el =fey, 59 aoie 9 3! Hae
P, § BT 6 <7 =30 S <1 I AN BT, I WINPT 4T @7 & ST AR A1l U= ofedl &
3R BHAR T Y R&f B &, Ty J 7y sy #4201 Sft o1 aga-9ga argare < g1 39 S
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T8 91a W ot 31 & b g Rt Yo 81 7121 394 it ¥ § f9 89K B &1 U agd
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g, I9P TN H 3N I BIs 78] AIdl A1, S8 I8 AH: I8 SABT Dol A1%h fhar a1
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T AT, BT GG 115 2, 3171 84 inflation .0 B B8 & 6, <llb HIA 4 Beb Te1 T, a2y &R &I
G- @ il €, a1 aferat € a1 arel 81 7 o 73 S 9 98 SE [P gg S Rea 8, 9 a8
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RE: MALFUNCTIONING IN LIFT OF PARLIAMENT

SHRI M. VENKAIAH NAIDU (Karnataka): Sir, | have a point to make. Sir, | was in my room and
while coming back by lift | was very much worried. | request the Chair to call the Minister of
Parliamentary Affairs to ask him to make a statement to the entire House on what has happened.
...(Interruptions)... All the TV channels are showing it. ...(Interruptions)... It is a very serious

matter. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: | was about to make an announcement and you got up. Eight
persons were trapped in the lift. They are all rescued and they are safe. It took one or one-and-a-

half hour. ...(Interruptions)...
SOME HON. MEMBERS: Two hours, Sir. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: According to our information, it is about one to one-and-a-half hour.

...(Interruptions)...
SHRI S.S. AHLUWALIA (Jharkhand): | raised that issue, Sir. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: | also visited there. So, | just wanted to inform you about it,

...(Interruptions)...

SHRI M. VENKAIAH NAIDU: | am not criticising, Sir, what has happened has happened. If you
just go from here to 1st Floor or 3rd Floor by a lift, these lifts are before BC. ...(Interruptions)... it is
not to criticise anybody. ...(Interruptions)... It is not a political issue. ...(Interruptions)... Sir, for
example, if any person who has got phobia and he is there, he would have gone. One of the
persons, | don't know whether the hon. Chair got the information, was to be put on oxygen.

...(Interruptions)...
MR. DEPUTY CHAIRMAN: Oxygen was regularly supplied. ... (Interruptions)...

SHRI M. VENKAIAH NAIDU: My only request is, because we have now an important thing, there
has to be total replacement of these lifts and then there should be open lifts with oxygen coming
inside. ... (Interruptions)... It is a serious matter. ... (Interruptions)...

MR. DEPUTY CHAIRMAN: It is not only lifts, there are certain things, which are being looked
into, and discussions are going on. ... (Interruptions)..

SHRI M. VENKAIAH NAIDU: My suggestion to the Chair is that rather than Chair taking the
responsibility, it is the duty of the Parliamentary Affairs Minister or the CPWD or the Urban Affairs

Ministry or whoever is looking after it, they should seriously look into this matter. ... (Interruptions). ..
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